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REJOINDER FILED BY THE APPLICANT TO THE  COUNTER AFFIDAVIT OF

   RESPONDENT No.1 IN OA No. 21/2021(SZ).  

THE APPLICANT NAMED ABOVE MOST RESPECTFULLY SHOWETH: 

1. That this instant rejoinder is being filed by the applicant to the counter affidavit filed

by Respondent No.1 (hereafter called R1) dated 08-10-2021 in compliance with the

Hon’ble Tribunal order dated 23-09-2021.

2. That the Applicant strongly makes objection to the statement of R1 in the Para 3. R1

has failed to produce any proof to support his claim. 
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3. That  the  Applicant  accuse  the  R1 of  having connived with  Respondents  4&5 to

enable them to violate EC stipulations and allowed them to continue violations of EC

stipulations unabated. 

4. That the Applicant objects to the statement of R1 that “the impugned Environment

Clearance has been granted by SEIAA, Tamil Nadu and the Ministry in the present

matter  has  a  limited  ambit  with  respect  to  the  reliefs  sought”.  Respondents  4&5

obtained  EC  on  16/10/2012  vide  letter  no.  F.  No.SEIAA/F430/2011-IA.III  from

Government  of  India,  Ministry of  Environment  & Forests  (IA.III  Division),  New

Delhi and not from SEIAA as was alleged by R1. Government of India delegated its

power  vested in  it  under  Section 5 of  the  Environment  (Protection)  Act  1986 to

SEIAA & UTEIAA to  issue  show cause  notice  to  Project  Proponent  in  case  of

violation of conditions of EC by the said Authorities vide Notification S.O. 637(E)

and S.O. 638(E) dated 28th Feb 2014. But the monitoring of the EC conditions was

still  delegated to R1. The OM No. J-11013/46/2019-IA-I(M) dated 02/09/2019 of

MoEF&CC (IA Division), insisted the respective Regional Office to ensure that the

Monitoring  reports  of  Category B projects  to  be  communicated to  the  respective

State and Union Territory Environment Impact Assessment Authorities for further

action. But R1 miserably failed to monitor Prestige Bella Vista project and inform

SEIAA of the continuing violations of EC conditions by the Respondents 4&5 till

now. Applicant would like to enumerate the incidents one by one with supporting

evidence in the following Para.

5. That the R1 failed to send reports regarding the violations committed by R4&5 to

SEIAA or initiate any action against R4&5 for not sending six monthly monitoring

reports until December 2016. The RTI reply sent by PIO, ROSEZ dated 09/05/20 to

applicant’s query with reg. no. ROSEZ/R/E/20/00034 clearly mentioned that R4&5

sent compliance reports from December 2016 to June 2019 only (Please refer page

46-50 of OA No. 21/2021). Instead, R1 helped R4&5 to fabricate compliance report

from June 2014 to June 2021. R1 filed the Joint Committee Report with Hon’ble

Tribunal(SZ) stating that R4&5 has been submitting compliance reports from June

2014 onwards based on the acknowledgement submitted by R4&5, discrediting RTI

statement  of  Dr.  M T Karuppiah  of  MOEF&CC,  ROSEZ.  Applicant  has  filed  a

complaint against the PIO/ Appellate Authority of ROSEZ to Central Information
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Commission for issuing misleading and wrong reply to RTI query on 11/10/2021.

(Complaint File No. CIC/ROCHI/A/2021/ 647758)(Please refer Annexure-1).

6. That the R1 issued a compliance certificate to R4&5 overlooking blatant violations

committed by R4&5. R1 connived with R4&5 and made wrong submission in the

compliance certificate which stated that R4&5 obtained EC to construct 20 towers

having  33  blocks.  (EC  stipulations  nowhere  mentioned  “Towers”  and  specified

construction of 20 blocks of residential buildings and one block of club house only).

R1 made false  submission in  the compliance certificate that  25 blocks  out of  33

blocks were completed and obtained Completion Certificate (Please refer page 112-

116 & 162-171 of OA No.21/2021). R1 blatantly made wrong submission in the

compliance report which stated that remaining 8 residential blocks were completed

and  ready  for  occupation.  Actually,  Respondents  7&8  are  in  possession  of  one

apartment each in the block 18C and has been staying there since 2016. This block

belongs to the remaining 8 residential blocks which was completed but not alleged to

be occupied and this fact is the biggest proof that those 8 blocks were occupied from

2016  onwards.  Applicant  pointed  out  this  contradiction  to  the  members  of  Joint

Committee at the time of inspection but they refused to accept this fact.

7. That the R1 failed to cross check the false submission made by R4&5 in the six

monthly  compliance  reports  (from  Dec  2016  to  June  2019)  that  they  obtained

permission to draw ground water from competent authority (Please refer serial no.

27 of specific conditions of construction phase). R1 issued compliance certificate

to  R4&5  violating  the  OM  no  206  issued  by  MOEF&CC-IA  division  dated

02/11/2018 insisting the project proponent to apply for NOC to obtain permission for

ground water drawl in the projects where ground water is proposed as water source.

The  MoEF&CC  ROSEZ  has  to  ensure  that  such  an  application  has  been  made

(Please refer Annexure-2 206_OM_02_11_2018). R4&5 didn't obtain permission

to draw ground water from competent authorities and R1 didn't insist them to apply

for NOC.

8. That R1 failed to insist that the discharge of treated sewage shall conform to the

norms and standards of TNPCB. R1 did not cross check that R4&5 haven’t obtained

CTO for the entire blocks of the residential project. Instead, R1 just monitored the

quality  of  the  treated  sewage  only.  But  Joint  Committee  constituted  by  Hon’ble
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NGT(SZ) reported that PBV project with 33 blocks are not having CTO so far. But

the Joint Committee Members failed to report that the Respondent 6 issued CTO for

25 blocks of Prestige Bella Vista Project violating the Office Memorandum no. 206

dated 02/11/2018 of MOEF&CC (I.A division). State Pollution Control Board shall

not issue Consent to Operate (CTO) till the Project Proponent obtains permission to

draw ground water for project activities as per the OM 206 dated 02/11/2018.

9. That  R1 didn't  insist  the  R4&5 to  provide  3769 nos.  of  car  park  spaces  as  was

stipulated in the EC. But the Joint Committee admitted that there are violations in the

stipulation of car park spaces.

10. That R1 made false submission in the compliance certificate that R4&5 incorporated

solar  energy  for  illumination  of  common  areas,  lighting  for  gardens  and  street

lighting. Joint Committee later reported that R4&5 failed to incorporate solar energy

for lighting of common areas, garden and streets.

11. That Applicant sent 2 email complaints dated 27/04/2020 (Annexure-3), 05/05/2020

(Annexure-4) and  one  self  notice  dated  17/05/2020  (Annexure-5). The  main

complaints  mentioned  were  inadequate  provision  of  water  supply,  inadequate

provision of DG sets, inadequate provision of car park spaces, non provision of RO

plants, non provision of ground water drawl and non provision of solar energy. R1

sent a reply on 26/05/2020 informing that R4&5 didn't commit any non compliance

with EC stipulations so far (Annexure-6).

12. That  the  R1 informed Applicant  through letter  dated 26/05/2020 that  there  is  no

shortage of safe water in the project. R1 wrote,”During the visit PA informed that

Metro  water  supply  is  available  and also  informed that  water  is  purchased from

outside through private water tankers to fulfill the requirements of the residents”. R1

in their letter further added that “During the inspection, the PA has shown the solar

panel which are installed. As informed by the PA, these panels solar power is utilised

for common areas and garden lighting and also for water heaters” (Annexure-6).

13. R1  retracted  its  own  submissions  in  the  Compliance  Certificate  and  reported  to

Hon’ble NGT that there was violations of car park spaces, solar panel installation in

the project. R1 admitted in the Joint Committee report that the project is not having

NOC to draw ground water from competent authority and Consent to Operate from

TNPCB.  
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PRAYER

It is humbly prayed that the Hon’ble National Green Tribunal(SZ) may kindly be pleased to

pass appropriate further orders as the Hon’ble Tribunal may deem fit and proper in the facts

and circumstances of this case and thus render justice.

Applicant

Party in Person

AFFIDAVIT

I, Dr. Anupkrishnan. V, aged 57 yrs, son of Late K. Viswanathamenon, resident of Flat

No. 7173, Tower 7, Prestige Bella Vista, Ayyappanthangal Village, Chennai-600056, do

hereby solemnly affirm and declare under:-

1. That I am the Applicant in the OA No. 21/2021(SZ)  and I am well conversant

with the  facts  and circumstances  of  the  case  and is  competent  to  swear  the

present affidavit.

2. That I have read the contents of the Rejoinder to the Counter Affidavit of the

Respondent No.1 and the same are true and correct and is drafted by my own

instruction.

Deponent
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VERIFICATION:-

Verified at Ayyappanthangal, Chennai-56 on the 24th October 2021, that the contents

of the affidavit are true and correct. No part of it is false and nothing material has

been concealed therefrom.

          

Deponent
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10-10-2021

Ayyappanthangal

To

Central Information Commission

CIC Bhawan, Baba Gangnath Marg, 

Munirka, New Delhi -110067. 

Ref:- Second Appeal under section 19(3) and section 20 of RTI Act, 2005

Respected Sir,

1) I  am  Dr.  Anupkrishnan.V,  residing  at  Flat  7173,  Tower  7,  Prestige  Bella  Vista,

Ayyappanthangal, Mount Poonamallee Road, Chennai-600056. I am a citizen of India.

2) I have sent a RTI request with registration number ROSEZ/R/E/21/00037 to CPIO of

Regional Office, SEZ Chennai, Ministry of Environment, Forest & Climate Change on

21-07-2021. The CPIO, Dr. M T Karuppiah sent a reply on 12/08/21 and requested me

to pay Rs 2280/- for the desired information. I paid the fees online on 13/08/2021 and

the another CPIO, Dr.Prijilal sent me the reply documents in DVD on 27/08/2021.  

3) The reply was incomplete,  unsatisfactory and in conflict with earlier RTI reply from

CPIO,  Dr.  M  T  Karuppiah,  MOEF&CC  RO  SEZ  with  registration  number

ROSEZ/R/E/20/00034 dated  09/05/2020.  I  lodged  first  appeal with  the  Appellate

Authority, Mr. Hemanth Kumar on 04/09/2021 with registratioin no.  ROSEZ/A/E/21/

00006 and he sent his order on 22/09/2021. 

4) I am unhappy with the order of the Appellate Authority as it is incomplete, misleading,

unsatisfactory and in conflict with the earlier reply of PIO, Dr. M T Karuppiah dated

09/05/2020.

GROUND FOR APPEAL

5) I requested the PIO (1) whether the Project Proponent of the Prestige Bella Vista

residential project has been regularly sending six monthly compliance report of the

stipulated EC conditions from October 2012 to December 2016 to the respective
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office of the MOEF&CC in hard copies as well as by email and (2) send me the soft

copies  of  all  half  yearly  compliance  report  of  Prestige  Bella  Vista  Residential

Project received at Office of MOEF&CC, starting from 2012 to 2016 with covering

email  from  the  project  proponent  by  registered  post  (preferably  stored  in

CD/DVD).

6) But the CPIO didn’t answer to my first specific question. He communicated that he

would send the requisite information comprising of 104 pages of soft copies and 218

pages of hard copies which needs to be scanned, on payment of Rs 2280/-. He sent me

scanned copies of the 6 monthly compliance report in DVD format from the period April

2014 to June 2021 after receiving the full payment.  But he did not attach covering

email for any of the compliance reports. He failed to attach copies of the covering

letter to six monthly monitoring reports from October 2016 – March 2017, October

2017 – March 2019 and October 2020 – March 2021 that was received at Office of

MOEF&CC. CPIO sent the monitoring report of “Prestige Palladium residential

project” by mistake for the period April 2019 to September 2019.    

7) Actually none of the copies of covering letter sent to me by CPIO has got proof of

receipt at the Office of MOEF&CC, ROSEZ in the form of Diary number with date and

Office seal. These reports are not the copies of the original Compliance Reports received

at the Office of MOEF&CC and the CPIO actually sent forged/fabricated copies which

is a serious offense. 

8) A few of the monitoring reports have the proof of service in the form of speed post

acknowledgment  affixed  to  the  covering  letter.  (October  2015  –  March  2016  with

tracking  id  ET118086883IN  dated  25/07/2016,  April  2016  –  September  2016  with

tracking id ET176327442IN dated 30/12/2016 and April 2017 – September 2017 with

tracking id ET097235338IN dated 29/12/2017).  This  documents conclusively proved

that the PIO issued me copies supplied by Prestige Builders at  later  date instead of

copies of original office documents.

9)  I  lodged  my  first  appeal  with  the  Appellate  Authority,  Mr.  Hemant  Kumar  on

04/09/2021 with Registration number ROSEZ/A/E/21/00006. He replied to my appeal

on 22/09/2021 wide letter F.No.A.14033/RTI – Appeal – 08/ROSEZ/CHN/21-22/893.

10) Appellate Authority didn’t answer to the first question at all. He sent the covering letters

of six monthly reports of Prestige Bella Vista starting from April 2014 till March 2021.

He attached a list containing the Diary no. with date of the six monthly compliance

report received in the office of the MOEF&CC ROSEZ as a proof of receipt of the

compliance report. 

11)There are serious incongruities in the covering letters of the reports sent by him. His

reports  proves  beyond doubt that  the  Office of  MOEF&CC RO Chennai is  hand in
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gloves with the fabrication of evidence to substantiate that Project Proponent of Prestige

Bella Vista started sending six monthly compliance report from 2014 April onward. I am

enumerating the congruities one by one in the following para 13 to 16.

12) Covering letter of the alleged December 2014 report (April 2014 – September 2014)

dated 17/12/2014 is not having the Diary no. and date of receipt with office seal. But it

was assigned a Diary no. 502/24-12-2014 in the list of receipt of compliance report

attached with the reply. Appellate Authority attached an illegible photostat page of the

alleged Diary register (without ROSEZ seal and page number) as the proof. Even then,

the Diary no.502/24-12-2014 in the Diary Register page is actually showing the receipt

of compliance report of “IT Park Prestige Polygon”. So the alleged covering letter of

the December 2014 monitoring report sent to me is not the original one received in

the MOEF&CC ROSEZ and the Appellate Authority fabricated the document. 

13) Appellate Authority could not trace the Diary no. of June 2015 and December 2015

compliance reports. Hence copies of covering letters of those two reports (Annexure B

&C) sent by the Appellate Authority is obviously a forged/fabricated one which was not

originally received in the ROSEZ. 

14) Covering letter of June 2016 (period between October 2015 to March 2016) report

which  is  mentioned as  Annexure  D in  the  list  of  receipt  of  compliance  report  was

received by hand in the Office according to the reply by the Appellate Authority.  It is

not having a Diary no. and Office seal with date. But it is assigned a Diary no. 2721 in

the list of receipt of compliance report attached in the reply. Again, there is no proof in

the photostat page of the Diary register (Annexure-D) that the document received

as no. 2721/27-7-2016 is from Prestige Bella Vista. Interestingly, the covering letter of

the report Annexure-D sent by the Appellate Authority is having a proof of service in the

form of speed post acknowledgment pasted on to it with a tracking id ET113086883IN.

It is obvious that this covering letter is also a forged one, not received in ROSEZ.

15) The covering letters of December 2016 to June 2019 reports(Annexure E to J) are

having proper Diary number with date and office seal affixed to it. This report is exactly

similar to the RTI reports sent by CPIO, Dr. M.T.Karuppiah in his reply with registration

no. ROSEZ/R/E/20/00034 dated 09/05/2020. Appellate Authority has sent a duplicate

covering letter also from December 2016 to Decembe 2018 (Annexure E to I) along

with the original one with proof of service in the form of speed post acknowledgment

with tracking id pasted on it. 

16) As the Environmental Clearance issued to Prestige Bella Vista is expired on 16/10/2019,

there is no relevance to the Compliance reports sent by Project Proponent of Prestige

Bella Vista after December 2019 report. 
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CHRONOLOGY OF APPEAL 

17)I  lodged  a  RTI  request  with  MOEF&CC  RO  SEZ  Chennai  with  registration  no.

RESEZ/R/E/20/00034  on  28/04/2020.  I  raised  4  questions  and  the  CPIO,  Dr.  K.T

Karuppiah  answered  to  my  2nd question  that  the  RO  SEZ  received  half  yearly

compliance report from Prestige Bella Vista Project from 2016 only. He answered to my

3rd query  that  compliance  report  for  the  period  2012  to  2016  was  not  available  in

ROSEZ.  For the  4th query,  he  answered that  “As per  the input  received,  half-yearly

compliance report is available with the referred dates as under:

27/12/2016 ---- 48 pages

21/06/2017 ---- 35 pages

27/12/2017 ---- 42 pages

20/06/2018 ---- 42 pages

31/12/2018 ---- 43 pages

27/06/2019 ---- 45 pages. He sent me copies of compliance report from December 2016

to March 2019 on payment of Rs 560/- on 26/05/2020.

18)The  Director  of  MOEF&CC,  Dr.  C.  Kaliaperumal  submitted  a  report  in  Honorable

National Green Tribunal saying that Prestige Bella Vista Project has been submitting

half yearly report from April 2014 onward. 

19)As this report contradicted the earlier RTI reply of CPIO, MOEF&CC RO Chennai, I

sent another RTI application to CPIO, MOEF&CC ROSEZ on 21/07/21.

20) CPIO sent me the DVD containing the compliance reports of Prestige Bella Vista from

April 2014 to March 2021. I was not happy with the reports as it contradicted with the

earlier one from the same office. 

21)I lodged first appeal with the Appellate Authority on 04/09/2021. He sent me the order

on 22/09/2021. His reply was also incomplete, unsatisfactory and in conflict with the

earler reply of CPIO, Dr.M T Karuppiah. 

22)In the meanwhile, I sent another RTI to CPCB with the following queries (1) whether

the  Project  Proponent  of  the  Prestige  Bella  Vista  residential  project  has  been

regularly sending six monthly compliance report of the stipulated EC conditions

from 2012 to 2016 to the respective office of Central Pollution Control Board in
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hard copies as well as by email and (2) send me the soft copies as well as hard

copies  of  all  half  yearly  compliance  report  of  Prestige  Bella  Vista  Residential

Project  starting  from  2012  to  2016. My  complaint  bore  the  registration  no.

CPCBD/R/E/21/00446 dated 21/07/2021. (As per section 13 of the stipulated conditions

of EC, the project proponent has to sent six monthly compliance report in hard copies as

well as by email to the respective regional offices of MoEF, CPCB and the SPCB). 

23) My RTI complaint was received at Central Pollution Control Board, Delhi first. It was

then transferred to Ministry of Environment,  Forest  and Climate Change,  IA-infra  1

division. It was subsequently transferred to MOEF&CC ROSEZ(ROSEZ/R/T/21/00016)

and then to  CPCB Regional  Office  Chennai  (CPCBD/R/T/21/00097).  It  was  further

transferred to CPCB Regional Office Bangalore. Finally, the complaint was transferred

back to MOEF&CC Infra-2 division wide registration no. MOENF/R/T/21/00217. 

24) CPCB Bangalore and Chennai office replied that they didn’t receive six monthly

compliance  report  from  Project  Proponent  of  Prestige  Bella  Vista  Residential

Project  either through email  of  by registered post.  MOEF&CC infra-2 division

replied that Ministry of Environment, Forest and Climate Change is not having

copies of compliance reports of PBV from 2012 to 2016. 

PRAYER:-

1. I am appealing to Honorable Commission under section 19(3) of RTI Act, 2005 to

direct the Appellate Authority to furnish correct reply to my queries. 

2. I  am  also  appealing  to  Honorable  Commission  to  take  action  against

CPIO/Appellate  Authority  under  section  20  of  RTI  Act,  2005  for  intentionally

issuing misleading and wrong information to me.

VERIFICATION

I, Dr.Anupkrishnan.V, S/O Late K. Viswanathamenon, the appellant herein, do hereby

declare that the details and particulars furnished above are true and correct to the best of

my knowledge and belief and I have not suppressed any material fact.
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I have not preferred any appeal previously to the Commission on the same issues raised in

this appeal.

Place: Ayyappanthangal

Date: 10-10-2021

Signature of the Appellant
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10/23/21, 10:18 PM Admin | CitizenShipAppealCompStatusDakFile

https://dsscic.nic.in/CitizenShipAppealCompStatusDakFile/search-dak 1/1

Central Information Commission
dsscic.nic.in/CitizenShipAppealCompStatusDakFile/search-dak

Search Results

Results for Diary Number: 647758

Particulars Description

Name ANUPKRISHNAN VISWANATHAMENON

Address FLAT 7173, TOWER 7, PRESTIGE BELLA VISTA,
AYYAPPANTHANGAL, MOUNT POONAMALLEE ROAD,
CHENNAI-600056

Diary
No./Year

647758/2021

Diary Date 11-10-2021

DAK Status

File No. CIC/ROCHI/A/2021/647758

Pertaining
CIC/IC

Vanaja N Sarna

Public
Authority

Regional Office, Chennai

CPIO
Address

Cpio
Ministry Of Environment, Forest And Climate Change
Regional Office, Sez Chennai, First Floor, Additional Office
Block For Gpoa, Shastri Bhavan, Nungambakkam, Chennai-
600006

Speed Post
number

-

Complaint/Appeal Admitted --- Scrutiny has been done and
Appeal/Complaint number is allotted.
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7/21/2021 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=SjhVRE5oZzFLMVVxTGZNdiszUE0vUGN6bDJqRUJaZWluS2Eyand0Wml2Yz06OuyEdrHqAxFMv… 1/2

Online RTI Request Form Details 
RTI Request Details :-

   

RTI Request Registration number ROSEZ/R/E/21/00037

Public Authority
Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate

Control)

   

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Prestige Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educational Status Literate

  Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Citizenship Indian

Is the Requester Below Poverty Line ? No

(Description of Information sought (upto 500 characters)

Description of Information Sought

Respected Sir,


I would like to obtain certain details in public domain about Prestige Bella Vista Residential Complex having prior Environmental Clearance letter issued

by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056.


1. Please let me know if the Project Proponent of the Prestige Bella vista residential project has been regularly sending six monthly compliance report of

the stipulated EC conditions from October 2012 to December 2016 to the respective office of the MOEF&CC in hard copies as well as by email.


I got a RTI reply from you on 09/09/2020 with F. No. A.14033/RTI-10/ROSEZ/CHN/2020-21/GOI MOEFCC saying that you received half yearly compliance

report from the Project Proponent from December 2016 onward only and the half yearly compliance report of Prestige Bella Vista for the period 2012 to

June 2016 was not available in your office. It was not available in the Bangalore regional office also (please refer my RTI request with no.

ROBAN/R/E/20/00026). But the Project Proponent M/s Prestige Estates Projects Ltd have deposed recently that they have been sending the half yearly

compliance report to MOEF&CC RO Chennai regularly from 2014 till now in hard copy as well as by email. 


2. Please send me the soft copies of all half yearly compliance report of Prestige Bella Vista Residential Project starting from 2012 to 2016 with covering

email from the project proponent by registered post (preferably stored in CD/DVD) . Please let me know the fee so that I can remit the amount on time.
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7/21/2021 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=SjhVRE5oZzFLMVVxTGZNdiszUE0vUGN6bDJqRUJaZWluS2Eyand0Wml2Yz06OuyEdrHqAxFMv… 2/2

Thanking You,


Yours faithfully,


s/d


Dr.Anupkrishnan.V

Concerned CPIO Nodal Officer

Supporting document (only pdf upto 1 MB)

Print Close
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https://rtionline.gov.in/request/pdfDocument.php?regId=elNVWUxtek1nL2FpVGFwMHRZMHJhNEhHdHRSWHRTdHZUZzlsSGNlL3Nidz06Om%2FIyIb9SRvpWhT8UU7jd%2Bw%3D


To 21-07-2021
Ayyappanthangal

Public Information Officer
MOEF&CC
Regional Office, SEZ, Chennai
1st & 2nd Floor, HEPC Building,
No.34, Cathedral Garden Road,
Nungambakkam, Chennai – 600034.

Sub:- Application seeking information under section 6(1) of RTI Act 2005

Respected Sir,

I would like to obtain certain details in public domain about Prestige Bella Vista Residential Complex 
having prior Environmental Clearance letter issued by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- 
IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram 
District, Chennai-600056.

1. Please let me know if the Project Proponent of the Prestige Bella vista residential project has been 
regularly sending six monthly compliance report of the stipulated EC conditions from October 2012 to 
December 2016 to the respective office of the MOEF&CC in hard copies as well as by email.

I got a RTI reply from you on 09/09/2020 with F. No. A.14033/RTI-10/ROSEZ/CHN/2020-21/GOI 
MOEFCC saying that you received half yearly compliance report from the Project Proponent from 
December 2016 onward only and the half yearly compliance report of Prestige Bella Vista for the 
period 2012 to June 2016 was not available in your office. It was not available in the Bangalore 
regional office also (please refer my RTI request with no. ROBAN/R/E/20/00026). But the Project 
Proponent M/s Prestige Estates Projects Ltd have deposed recently that they have been sending 
the half yearly compliance report to MOEF&CC RO Chennai regularly from 2014 till now in 
hard copy as well as by email. 

2. Please send me the soft copies of all half yearly compliance report of Prestige Bella Vista 
Residential Project starting from 2012 to 2016 with covering email from the project proponent by
registered post (preferably stored in CD/DVD) . Please let me know the fee so that I can remit the 
amount on time.

Thanking You,

Yours faithfully,

Dr.Anupkrishnan.V
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8/28/2021 Gmail - RTI query with reg no. ROSEZ/R/E/21/00037 dated 21/07/21.

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-a%3Ar-1231699013278725844&simpl=msg-a%3Ar-12316990… 1/2

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI query with reg no. ROSEZ/R/E/21/00037 dated 21/07/21.

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Fri, Jul 23, 2021 at 1:46 PM
To: "mtkaruppiah@gmail.com" <mtkaruppiah@gmail.com>

Respected sir,

I would like to inform you that the Director of MOEF&CC, Dr. Kaliaperumal has filed a report in NGT
recently affirming that Presige Estate Projects Ltd has been filing six monthly monitoring report from June
2014 till September 2020 to office of MOEFCC SEZ Chennai. He accepted the copy of the
acknowledgement produced by PEPL as proof of the submission of the half yearly report with
MOEF&CC.  

This report contradicts your earlier reply to my RTI application with registration no.ROSEZ/R/E/20/00034
dated 28/04/ 2020. May be, Dr. Kaliaperumal was not aware that you had already sent me a reply stating
that PEPL didn't submit six monthly report from 2012 to 2016. You confirmed your stand in your reply
letter to my RTI query no.ROSEZ/R/T/20/00006 dated 20/05/2020. (Transferred from Bangalore
Regional Office with no.    ROBAN/R/E/20/00026 dated 19/05/2020). 

My second query in the application was "Please let me know if Prestige Bella Vista residential project
has been regularly sending half yearly compliance report from 2012 to 2020."

Your answer was," Point No.(ii): Received half-yearly compliance report only from December, 2016
onwards."

My third query was, "Please let me know which all years Prestige Bella Vista Project defaulted to send
compliance report."

Your answer was, "Point No.(iii): Compliance report for the period 2012 to June 2016 is not available in
this office."

My fourth query was, "Please send me copies of all half yearly compliance report of Prestige Bella Vista
Residential Project starting from 2012 to 2020. Please let me know the fee so that I can remit the amount
on time."

Your answer was, "Point No.(iv): As per the input received, half-yearly compliance report is available with
the referred
dates as under:
27/12/2016 ---- 48 pages
21/06/2017 ---- 35 pages
27/12/2017 ---- 42 pages
20/6/2018 ---- 42 pages
31/12/2018 ---- 43 pages
27/6/2019 ---- 45 pages"

I repeated the same query with Bangalore regional Office of MOEF&CC with the RTI registration no.
ROBAN/R/E/20/00026 dated 19/05/20. Bangalore office redirected the RTI application to you on
20/05/20 with new registration no.ROSEZ/R/T/20/00006. You have sent me a stern warning via reply
sent by post vide letter No. A.14033/RTI-18/ROSEZ/CHN/2020-21/ dated 27/05/2020 confirming your
earlier reply.
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8/28/2021 Gmail - RTI query with reg no. ROSEZ/R/E/21/00037 dated 21/07/21.

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-a%3Ar-1231699013278725844&simpl=msg-a%3Ar-12316990… 2/2

I have now sent you an RTI application with reg. No. ROSEZ/R/E/21/00037 dated 21/07/21 repeating the
same query whether the PP of Prestige Bella Vista has been sending six monthly compliance report to
MOEF&CC from 2012 to December 2016 . I believe that the copy of the acknowledgement produced by
PEPL as the proof of submission of the half yearly report with MOEF&CC is not genuine.

Please give me a reply at the earliest. Also, please send me soft copy in CD/DVD of the full monitoring
report from 2014 to 2020 with covering email submitted by M/s Prestige Estate Projects Ltd by registered
post.

Please let me know the fees so that I can pay the amount on time.

Thanking you,

Yours faithfully,

S/d

Dr.Anupkrishnan.V
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COPY OF CPIO REPLY
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RTI Matter
By Speed Post

F. No. A. 1 4033/RT|-42IROSEZCH N/202 1 -2zt cl Ln
Government of lndia

Ministry of Environment, Forest & Climate Change
(lntegrated Regional Office)

1"t Floor, Additional Office Block for GPOA,

Shastri Bhavan,

Nungambakkam,

Chennai - 600 006.
Date: 1210812021.

To
r. Anupkrishnan Viswanathamenon,

Flal7173, Tower 7, Prestige Bella Vista,
Ayyappanthangal,

Mount Poonamallee Road,

Tamilnadu - 600056.
(Mob: 9447 527 57 9; E-mail : anupkrish nanviswanath@gma il. com)

Subject:RTl application registration No. ROSEZR/E121100037 dated 2110712021 of Dr
Anupkrishnan V, seeking information under RTlAct, 2005 - regarding.

Ref: RTI application registration No. ROSEZR/E/2I100037 dated 2110712021.

Sir,

Reference is invited to your the RTI application registration No. ROSEZlRlElz1100037 dated
2110712020 received in this Office through online RTI portal. On receipt of the above RTI application,
the matter has been referred to the Officer concerned in the Environment Wing of this Office under
section 5(4) & 5(5) of the Right to lnformation Act, 2005 with the request to provide requisite
information, since the subject matter is not dealt by the undersigned. As per the input received from
the Officer concerned, the requisite information in respect of the above RTI application comprising
of 104 pages of the soft copies are readily available and218 pages needs to be scanned and thus it
is requested that an amount of Rs.2280/- (rupees two thousand two hundred and eighty only)

towards scanning charges @ Rs.10/- per page for 218 pages and CD & postal charges (Rs.1001)

be deposited either by postal order or by demand draft drawn in favor of "The Cheque Drawing and

Disbursing Officer, RO(SEZ), Chennai" or through online payment through RTI portal preferably

within one month from the date of issue of this letter. After the receipt of requisite amount, the

soft copy of the desired information would be supplied in a CD through post. Accordingly, the above

RTI application is disposed of.

The Aopellate Authority for this matter is Shri. R. Hemanth Kumar, DDGF(Central), Ministry

of Environment, Forest & Climate Change, lntegrated Regional Office, 1't Floor, Additional Office

Block for GPOA, Shastri Bhavan, Nungambakkam, Chennai - 600 006.

Yours Sin

(Dr. M.T. Karuppi h)

Scientist-E&CPIO
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10/7/21, 5:23 PM Gmail - RTI-Online Additional payment Successfully.

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-f%3A1707995059901708016&simpl=msg-f%3A170799505990… 1/1

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI-Online Additional payment Successfully. 
RTI-Online <rticall-dopt@nic.in> Fri, Aug 13, 2021 at 9:40 PM
Reply-To: RTI-Online <rticall-dopt@nic.in>
To: ANUPKRISHNAN VISWANATHAMENON <anupkrishnanviswanath@gmail.com>

Dear Sir/Madam,

RTI-Online Additional payment received successfully. The following are the details:-

Registration Number: ROSEZ/R/E/21/00037

Name: ANUPKRISHNAN VISWANATHAMENON

Date of Filing: 13/08/2021

Request filed with: Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest
& Climate Control)

Contact Details:-

Telephone Number: 28222325

Email Id: roefccc1@gmail.com

Payment Details:-

RTI Additional Fee Received: 2280

Payment Mode: Credit or Debit Card / RuPay Card

Payment Reference number : 202122564500766

Transaction Status: SUCCESS

Note:-This is a system generated mail. Please do not reply it.
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F. No.A. I 40 33 tRr r-42 tRo sE z/c H N /2021 -22 f'7 
q 4

Government of India
Ministry of Environment, Forests and Climate Change

(Integrated Regional Office - Chennai)

l't floor, Additional Office Block for GPOA,

Shastri Bhavan, Haddows Road.

Nungambakkam, Chennai - 6000C6

E-mai I :roefcgc I @gmail.com

Dated: 27th August, 2021.

To,

Shri Anupkrishnan Viswanathamenon,

Flat No.7173, Tower 7, Prestige Bella Vista,

Ayyappanthanga!, Mount Poonamallee Road,

Chennai-500056

Sub: RTI Application of Shri Anupkrishnan Viswanathamenon under RTI Act, 2005- reg.

Ref: RTI Registration No. ROSEZ|RlEl2LlO003T dated 2L.O7.2O2L.

Sir,

Reference is invited to your online RTI Application No. ROSEZ/R/8121100037 dated2l.07,202l

and subsequent receipt of Rs.228 from you by RTI-MIS towards scanning and postal charges as requested

by this office. Accordingy the available documents in CD is herewith enclosed.

The Appellate Authority for this matter is Shri Hemant Kumar, Deputy Director General of

Forests (Central), Integratyed Regional Office, Ministry of Environment, Forests and Climate Change, lst

floor, Additional Office Block for GPOA, Shastri Bhavan, Haddows Road, Nungambakkam, Chennai -
600006

Yours Sincerely,

(Dr.K.C.Prijilal)

RO & CPIO

Encls: As above
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(April 2014 - September 2014)zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

SIX MONTHLY MONITORING REPORT

Constructi~n ofResidential Complex abAyyappantnangal Village,

Sriperumbudur Taluk, Kanoheepuram District, Tamil Nadu

! ~zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA
~~.

B?

;P~~stigeE$fat~$P:J!Ql:g(~j~t. ]!;f(il.
Cit.i· 1'oWtets 7t1.HFifo'(;)r.. .' .•.... ,. ....,....•...• ,

117,Thiagata~aRo'a:dt~'T~Na~~
Chennail-OOQ '017

.,

'lit" ~.

t

Submitted tal

'Mhtistry of 'Env:konmenf and. Forests

Re,monal OffiGe (SiQUitb.elJiZQn~~

No.$4 cad,'tecl:oalG'artien Roa;.! . . . .,. ,,,'zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAx

NiUllgambakkaln, Chemlai"""'OOO064
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.•?

To, ,zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA
. . ...

Thc',Ui[¢cto r

Min'is:t1'Y<ofEnviro nment and !:()I'¢stS

:I~eg~~r{~J91flcc(Eid4tb~triZ~:r.i¢).....•."'.

No;$4~:¢~Jhc<lrfll{iardcli'Road,,,, .:'"

Ntu)ganjb~Jd<arn~'Ch~ti'lai-'600:03~"

Dciii"Siri

!~~:'::~~::~.:U;~i~::~J1t~~:~~f~~:oh6i~~~~;::16:tO;2012i..'
·~:j:b:Q~J~:.~~UA~~;p;~~?~~:ruov~W:~a~~~t~t~iC~:~{~i:~'I:~:t~;\.·.•••
DistrictTarnl; NHdu.As per fhe6onditions stipu'(~:ted'ill thJ,.ej{vrr0l1111~rit,UciJeal'ancp,We ~l;~'

submitting hel'c~\;iththe-Six Monthl.y'MQnitoriiig:ll~p,CiI1.tha:r~fJ'&,;sbnc~p>i)fQr,th~ pedc,Y(L:8r ..
April 2014 ttl September 20.14. the receipt ofthisj:ep(}rtthhy'khldlybe ac,knQwledg~d\ ..

(...

Thl.1l1kingyou,

Yours truly,zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

Enclosure: SixzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAlvfon/hlp lvfcmiloring RepQrt(licwd COllY & Soli Copy in CD),

(
Stephen Daniel,

H.CildBusiness 'Operatlons-Tamll.Nadu

Prestige Estate~ Projects. Ltd., Cili Towers, 7th Floor, U7, Thiag,iU'ajaRoad, TO'Nagar, Chcnnili - 600 017
. • < Phone : +9l,44 2~154<lag.28r~4090l1ax'! 4:914428154089

.'. . C~rpora.e~&RegisteredOmce : ..
. Prestige Estates Projects Ud., 'The F·:lIcon,H9Use','Nc>. '1; Main GUardCross;Road. Bangalore - 560 001.

Phone; +~180:~S~91.Q80 F8~:+91 80.~S.591945E-mail: pfo~rtjes®vsnl.com www.prestigec;onslruclions.com
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i-,

_"zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

SIX MONTHLY MONITORING REPORT

(October 2014 - March 2015)

Construction drR~sidential Complex at AYfappauthangal Village,

Taluk, Kancheepuram Qistrict, Tamil NaduzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

By"
-"'.> •

.P~e'sf~g¢Estates PtoJel~Sl?Vt~zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBALtd.

Cifi Towers, 7th,'il~'or,
117[ThiagatajaRoa;~l,T""N(\!~t

Chennai.,.. (linO [lJ[7

Submitted CoK

Min'iatey of Bn~irbnmeflf,For,ests ,ij:fldClimjte ClfaIlg¢ (~gHF & CC)

, Re;I~qtlal Office (Sou:fl\etn/Efxstetn ~one)

No.3'4;,Cathedral Garden R0asi1

NungC:1mbakkam~Ch~1iB1ai.,..60e)034
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Thanking you,

\.

Stephen Daniel,

'~r;.Vl)-:rroj~ct~·zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

Enclosure:' Six, Monthll(' Monit01'ingReport (ffardCopvzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA& SoftzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBACopy-in CD).

Prestige Estates Prol~Ct~Ltd., Top tlQOr.l'restigq Polygon, No;471, Anna Snlai,'Nllndanam; Chenua16QOO35.
Phone: +91 44 42924000 fax ;-1-914442924099

Corporat« & ~tlgistl,lredOf(ll:C:
rr¢$tige ~s(lifes ,p·rojec($'Ud., 'The Falcon }lo!lSi;'j:l\lo;,l,Mai~{lii;\rd CTOSSRoad•.Bangalore - 560 no 1..

.. Ph "Ie : +91 80 25591QSQ Fax; 4·91 60 2559)945. v;ww_pTeslige.c~:lnsti'uc~ions;coin
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rzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

NTHL Y MONITORING REPORTzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

(April20'l5 - September 2015)

~Vl,·J"ru:,-".",;.~Lva··of Residential Cb.ttlpi.e,x~tAyyappputhangal Village,

erumbudur Taluk, ~anc.heepw.ram Distl"~Gti'tamil Nadu

~lY
Prestige Esta.leSlllJl',qjeds Pvt. Ltd.

Cj:;ti T O'Weli~i;:7th :Floor,

117, Tlti~gtifajflI~QadIt..Nagar

Chenaai ."'7. elJOzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAD11

Sbib~iltted;to}

M~'Uls'ti'Y.....BilvitQnment, Forests an.Q·'I::tiinate; C:bBP,S~(1y1oEFzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA& ct)

~~~Qua;l O£fi~e(?Qu:thel'E :Eastern Zone)

No...3'4)o.C~thGdr:al Garden Read"

;Nqt1)gamh~~~~m;1GllIleMa1 - '61DO:tJt;.4

i'

s

-t
a

28



Dear.Sir, ..zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA (

We- wish, to i form you that we .have obtained Envitpnmeflfal '(jlear.nI1¢e. Jot Proposed ,
Residertiinl b ilding: at AyYappanili~gal Village, Stiperotnblld~;,';nijuk,-)Kf~~)jI?~P~l;~;:,

Distl:ict Tamil .'adu, As per the conditions stipulated in'the envitP~l:l.l,entalclear~nb~;"~e::~~'
submitting her with the.Six Monthly Monitoring Report (hard,& s~ftcopy}·fotthe period cH..,,·

April2015td eptember 2015, Theteceipt of this repolt,ma,Ykirid1~be adkhdwle<iged," ".:

Thanking YOu.

(

EmaillD:stephn@prestigeconstructions.com

PreStige Estat s Projects Ltd.,. Top Floor, Prestige Polygon. No: 471, Anna Salai, Nandanarn, Chennai - 600035

'tel: +9144 42924000,Fa~: t9144 42924099

. . Corporate,&,~eg{~t~redOmc:e: . " '
Prestige' Es ates Projec:tS Ltd., · l1lt~..Falcon lloose';N(jil, fl,{ainGuard Cross Road, Bl\ngaIQre- 560'001 .

. hone.: +9180;2SS9iOSO Pax: +91 80 2SS9 J 945. wwW.prestigeconstructjons.com
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,.zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

....zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

SIX MONTHLY MONITORING REPORT

(October 2015 - March 2(t16)

Constructisn of Residential Complex at Ayyappanthangal Village;

Stipetumbudtlt Taluk, Kancheepuram Dis.tr,i~t;Tamfl Nad11

By'

Prestige Estates Proj'ec.ts nt~Ltd..

Citi. Towers; ..7thFioor,
117,1111agatajaRoad" T..Na~at

Chennai - 600 017.

Submittecl, t0~

~LI!tt,is.ft1ofzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAE:nvirt'Q nmenl, E'Qre~ts.and'Cli.mate, Change. t;M oEF & C C )

Regional,Ofrke tSoutlmm Eastern ~pne)

No,34" Cathedral GardenJlQa<i,
\ ',0 ',._, ""

N"ungambakkam, Chennai .....,600·U34

IuneZ016
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To,

The Director

Ministry of Environment, Foresfs and Climate Change (Mol~J:!'zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA& cq
ReginnalOffice (Sm,J.f.b.etli,E~l!tcni Z()li~)

No.34, Cathedral Garden Road,

Nungambakkam, Chennai ~ 600 ,034

na~~~:'23,Q7.2016

. \
I

Dear Sir,

Sub:. Submission ofSi;l\1onthly Monitoring Report~ Regd.

;F.et: Environmen tal Clearance ..Lt No.SErAAlF410/2011~IA.Illdt; 16.1 O~2011.

, ,

w~ wish to inform, you that' we have obtained Environmental Clearance for' Proposed

Residential building at Ay)'-appan.thangal Village, Srlperumbudur 'Taluk, Kancheepuram

District Tamil Nadu, As per the conditions stirmlate:d 'in the;Environmental Clearance, we are

'SJ,1h111htin~lJerewith the Six Monthly Monitoring Report (hat:d &. soft ,copy) for the period of

'October 2015 to March 2016.111e receipt of this, report.may kindly he acknowledged,

)zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

Enclosure:' Six Moi'ithlJ>zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAM._c)rli(oring R(?11()rt(H,ard C?opy & Snft.CoQY in CD),

,Pcmlge E5tafe8 Projects Ltd., Top Floor;.Preslig~Polygon.No: 471..'\1lI18 SII.1ai.Nandanam; Chennat - 6!lOQ.t'i·
Tel :,+9l44 429.240® rill,X :+9144 42924099 . .

. .. . .. . . Corpotatii-4: RlIglstered On1~.
Pre8tigl}'E5tate~rroje¢~ 1M., 'Thi;:l~alc<1ri!:IO!!"',~.I., Main Guan! Q-oSl! E.Qad, Bangalore - S60001..

J>h,QII~i ,j~916Q 25.591Q8QFaxo."li9J 8025591945 www.prestigeconstructlons.com
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...zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

SIX MONTHLY MONITORING REPORTzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

(April 2016 - September 2016)

Construction of Residential Complex at Ayyappanthangal Village,

Sripemmbudur Taluk, Kancheepueam District, Tamil Nadu

. " " 'By
P.restiltt ,:EJstafesFtoje~tls' .Pvf~L'~i•

.~lt!'l;Towers,,'VthFloor,

cc,zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA117ri tJ;il~araja U!nalQI I -Na:;~at
c4h·· ' % • • P . ...•. tl\ it . '
\L. ..ennen ....60til vi '7

. Shl:lttitted t@i
. . ~

M,inirstty of Envil1Oiln1en.l".Forests and Clmlate~'ang~ (MoEFzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA&. CC)
.~ >i ,_ • .~. ::r.f.;~ k )t

Reg'~Qna:1C)f.fi!@~\qlDu~'etn: Easte:E~~~tIE~;

N0.~4i.Cathe:ctx;al Garuen Rtiaq'l.· · "zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA
j~:,:':":~ .} ~{. ,._ ,,', ... ,,,:![i_:~ ,:;: <.' ~ • ~'

Nun@~mbakkaIll~ Cl:i:eooa-i - 8IDij''Q311\,
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27zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAthl)ecembcr 2016To,
The Director

Ministry ofEJiYironm.~n.fIElJre~.ts and Climate Change (lY{'oEF$c. CC)

Regionaf Offi:cc,(Sc)lIthern Eastern Zone)

No.34, CathedralGarden Rond,

N~l1gnn)bakkam, Chennai ...600 034

DNU"Sir;

Sub: SubmIssion of SixMonthly Monitoring Renort .~Rcgd.
Ref: Enyir.ntmeJltlllClcarance~.Lt No. SEIAA/F430/2011~IA.nr dt: 16.10.2012.,

We 'wish to inform. you that We have obtained Environmental. Clearance, for P,roposeA

Residential buildlng at Ayyappanthangai Village, Srlperumbudut' Taluk, Kan:clj.~puram

District Tamil Nadu, As per the conditions stipulated in the Environmental Clearance, we are

submitting herewith the Six Monthly Monitoring Reporf (hard & soft copy) for Uleperiod. o~

April 2016 to Septem ber '2016..The receipt of this report may kindly be acknowledged,zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA
.' .-"..._.._' .......~..:. ...-'< ......-;~~.:.r"-:'~.:-::::::-~~:-..:_".-.. :::,~~~-'~:--. ~

tJial1kltigyou.

Youts trilly

ForPrestige-Estat ..eess::~P....jjeel~tsLtd -:,

.);v~
Steljh~~niel,

$1'. Vl>-Projects:

ET176~):;;a'
Ctl\jlt~r t~I"Ii.i;JI"'1itlae.:tiMf'"
Ti :1'!tN~SfflY .... .

j{(k'lSAMBAK~i\.'f;''",JllI~"""''',',''
From~F'R~itnsF,'SEU.4 .
wtj~$Qrams. .'

. Ai\\tf3lt,0~ ,;SW141~0l'/l.lZ;':& • '
Ta'Wi$tRs.4.00<<TI"<lCK c:,{ ~\:i;;;l.:ffij~o.1it.;~cv",io,

' ..

Prestige Estates Prqjeets Ltd., Top Floor,Prestige !)olygon, No:47 i,AnnaSalai;N~ndanam.'Cbennai -- 6000)5
ret ; +9144 42924000,Fax: ·~9.l44 42924099

.. Cutponde &:Recistel'cd Office;
Prestige Estiltt!' Proj~ L~ •• 'Tb~ Falcon House" N(l~t, Main Guard cro~5Road, Dllngalorc- 56000 I.

Phone: +918Q 25591080 . .Fax: +9j 80 i5S!l194S WWw,p'rcsHgecol)s[ni~tioliSi\':O["

(

!

\.
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SIX MONTHLY MONITORING REPORT 

(October 2016 – March 2017) 

 

 

Construction of Residential Complex at Ayyappanthangal Village,  

Sriperumbudur Taluk, Kancheepuram District, Tamil Nadu 

 
 

By  

Prestige Estates Projects  Pvt. Ltd. 
Citi Towers, 7th Floor,  

117, Thiagaraja Road, T-Nagar 
                                               Chennai – 600 017 

 

Submitted to; 

Ministry of Environment, Forests and Climate Change (MoEF & CC) 

Regional Office (Southern Eastern Zone) 

No.34, Cathedral Garden Road, 

Nungambakkam, Chennai – 600 034  

 

 

 

June 2017 
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http://www.cineshadow.com/the-prestige-group-and-rattha-group-launch-prestige-bella-vista-in-porur-chennai/prestige-bella-vista-17/


SIX MONTHLY MONITORING REPORTzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

(April 2017 - September 2017)

Construction of Residential Complex at Ayyappanthangal Village,

Sriperumbudur Taluk, Kancheepuram Disrrict.Tamfl NaduzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

By

Fre"sfige, Estates 'Projects Pvt.zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBALtd.

Cifi Towers, '7zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBAtl1Floor;

117"Ihiagara'ja Road" T-Nagar
Chennrai- 60001'7

Sl1ibrojtt~dtQ;

Minf;s1:ty ofJ3nvito,nme:n:f, p(!u:e:sts'and CUma:te Cllg~e:{Mo,JiF &; CC)

REt~i0'Jl)alOfft~e ~SbutiharnEa'Stem l:'(j)ITt2~'

No.3~,CathredralGarden Road,

M"iungarntbakkam, Chennaf - 600 '(;I61t

December 2017

I
I
i
I
I

I
I

1
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27111 December 2017To"

The Director

iYlinistry onihwironxpcnt, Forests and CIJJnat¢,Ch~lllge(MQEFzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA&, CC):

Regional Offke (Southern I~astel"llZone)

No;34, Cathedral Ga'l'den Road;

NungambAk.l<titt), Chcnnai> GQO(}34

Dear-Sir,

Su.b!'Subulission of Six Monlldv Monitoring Report.".. Regd ..
l~et':~nvim.nm~ntld Clearllncc; Lt No. S'l!~lAA/11'430J2011-1AJII dt:: 16~lO,2nt2.

We wish to .inforrn' you that we have obtained Environmental. Clearance for Proposed

Residential building at. AyyalJpanthartgal Village, SriperurrilHldlll' Taluk, .Kmichee;pu('<ull

Districf Tami] :N'adli.As per the :C()liditions'stipulated in the EnvIronmental Clearance, we arc
stihtn1tti:ng h~rcwhhthe Six MOl;J.thIy MQnftorjn.g Report (hard & soft copy) for' the perlod of

April 2017 -- September 1017, The,receiljt of'this report maykindly be ack.1lowledgec,:l,.
. . . . ~

'$' lB1?&i.Rii'IPW&. .}4}zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA"'v' '.J'\N".r"'fh.,_

~J!L~~.ta':l;,'Jl7>,~fs3It4
t;~·l~)·'tr.:/;~~~Jt;_{~.:;.~:~t~J'N

f,wntf.'\' t-b:1.W"<:'.tdec:PPJ
Tt:l~I1IKffB~ Ftf4:.'ST.

tUt.~#l. f'ri1~6(.'IX}54
Ftt:CIi~r-,:;fSl1tl2.EsrMHJ OOEl'S • ({,J(lI;)tl
iII1:;27,4Jr'ill1lS. .29/12/0017 .19:43 . '"

f,j~i::';:'l5.{'t.Jrni}(tfr~.)tt< tril:i;qii(~):OO~OO:\~,}
,mal·{!!rt. 25 .ssr ®.l 2#~

«Tt'~p; (41 _.indjit!X"~t.or.v.m:~~'zyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

Enclosure: Si~.J;.Jgnth~v.Monit()ril1gReran (Hard. C;~JI)Y_cfcSott Copv hI CDt

~fhanking yO~l,

Yours truly,

For,Ptestige Estates Projects Ltd.,

(/v1/; ','i(Av.~/.',."~llGan~srM?V-"'~
VP;'llusinl!~'" Operations

J'rcst.lge Estlltc,~ froJe,ct,JAd .• top Floor; I'restige.Polygon, Nil:471.Annu Salai, Nandauam, Chennai ,. u()0035
1,'el; +91444~924(1OO1:3x:·~'9J4442924099 . .

" .. .. CorporAte & Re~ilteredorfice1
~~tige :E$taiclfP,rojCi:ts Ltd" 'The Falcon Hotisc',No.l; Maln Guard Cross Road, Bangalore- :560 QOI.

'. Phone: +911l0,2S59lO.80 PM! +91 802~;;91945www.pn.!~lig~(;ons(rucrio!ls:tolli. '

tzyxwvutsrqponmlkjihgfedcbaZYXWVUTSRQPONMLKJIHGFEDCBA

()
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SIX MONTHLY MONITORING REPORT 

(October 2017 – March 2018) 

 

 

Construction of Residential Complex at Ayyappanthangal Village,  

Sriperumbudur Taluk, Kancheepuram District, Tamil Nadu 

 
 

By  

Prestige Estates Projects  Pvt. Ltd. 
Citi Towers, 7th Floor,  

117, Thiagaraja Road, T-Nagar 
                                               Chennai – 600 017 

 

Submitted to; 

Ministry of Environment, Forests and Climate Change (MoEF & CC) 

Regional Office (Southern Eastern Zone) 

No.34, Cathedral Garden Road, 

Nungambakkam, Chennai – 600 034  

 

 

 

June 2018 
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SIX MONTHLY MONITORING REPORT 

(April 2018 – September 2018) 

 

 

Construction of Residential Complex at Ayyappanthangal Village,  

Sriperumbudur Taluk, Kancheepuram District, Tamil Nadu 

 
 

By  

Prestige Estates Projects  Pvt. Ltd. 
Prestige Polygon, No. 471, Top Floor, Annasalai, Nandhanam, 

Chennai – 600035 

 

Submitted to; 

Ministry of Environment, Forests and Climate Change (MoEF & CC) 

Regional Office (Southern Eastern Zone) 

No.34, Cathedral Garden Road, 

Nungambakkam, Chennai – 600 034  

 

 

 

December 2018 
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SIX MONTHLY MONITORING REPORT 

(October 2018 – March 2019) 

 

 

Construction of Residential Complex at Ayyappanthangal Village,  

Sriperumbudur Taluk, Kancheepuram District, Tamil Nadu 

 
 

By  

Prestige Estates Projects  Pvt. Ltd. 
Prestige Polygon, No. 471, Top Floor, Annasalai, Nandhanam, 

Chennai – 600035 

 

Submitted to; 

Ministry of Environment, Forests and Climate Change (MoEF & CC) 

Regional Office (Southern Eastern Zone) 

No.34, Cathedral Garden Road, 

Nungambakkam, Chennai – 600 034  

 

 

 

 

June 2019 
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COPY OF FIRST APPEAL

47



9/4/2021 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=b05zVkRlMjdwaG1HVHNqK3g2WU1yd2ZtQ0hDS1cvODBmVER6SUZWVGo0RT06OrEWEa… 1/1

Online RTI Appeal Form Details 
RTI Appeal Details :-

   

RTI Appeal Registration number ROSEZ/A/E/21/00006

Public Authority
Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate

Control)

   

Personal Details of Appellant:-

Request Registration Number ROSEZ/R/E/21/00037

Request Registration Date 21/07/2021

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Prestige Bella Vista , Ayyappanthangal,, Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educational Status Literate

  Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Appeal Details :-

Citizenship Indian

Is the Requester Below Poverty Line ? No

Ground For Appeal Provided Incomplete,Misleading or False Information

CPIO of Public Authority approached Sundar Ramanathan

CPIO's Order/Decision Number Details not provided

CPIO's Order/Decision Date

(Description of Information sought (upto 500 characters)

Prayer or Relief Sought

I registered a request online with registration No. OSEZ/R/E/21/00037 dated 21-07-2021 seeking reply to two queries. But, 1. PIO failed to furnish email

copies with covering letter of all six monthly compliance reports. 2.The proof of receipt of the hard copy of the compliance report in the MOEF&CC RO

SEZ in the form of the Diary number and date of receipt with Office seal is missing in all scanned copies of the six monthly compliance reports. PIO

furnished soft copy of Compliance report for December 2019 of "Prestige Palladium '', not that of "Prestige Bella Vista".. I humbly request to furnish the

email copies with covering letter of all Six-monthly compliance reports submitted by M/s Prestige Estate Projects Ltd from December 2014 to June 2021.

I also request to furnish scanned hard copies all Six-monthly compliance reports received from Dec 2014 to June 2021 with proof of receipt in the Office

in the form of Diary Number and date with Office Seal(preferably stored in CD/DVD). 

Supporting document (only pdf upto 1 MB)

Print Close
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https://rtionline.gov.in/request/pdfDocument.php?regId=d0YwZ0hmYXEzdU9vL2srM3Z0N2lnYzhDZ0tMMzlPMUxTaEVQUmkrTHRKOD06Or3usdLNHhnG4BITTO3TRRo%3D


To
04/09/2021

Appellate Authority Ayyappanthangal

Shri Hemanth Kumar, 

Deputy Director General of Forests(Central)

Integrate Regional Office, MOEF&CC, 1st floor,

Additional Office Block for GPOA, Shastri Bhavan

Haddows Road, Nungambakkam, Chennai-600006

Sub: Grievance against PIO, MOEF&CC under section 19(1) of RTI Act 2005 for not furnishing 
         correct information.

Ref: RTI registration No. ROSEZ/R/E/21/00037 dated 21/07/2021 & letter No. A.  14033/RTI-    
        42/ROSEZ/CHN/2021-22/794 dated 27/8/2021.

Respected Sir, 

I, Dr. Anupkrishnan. V, aged 57yrs, s/o Late K. Viswanathamenon, residing at Flat no. 7173, Prestige
Bella Vista,  Ayyappanthangal,  Chennai-600056, am lodging this  grievance letter  against  CPIO, Dr.
K.G.Prijilal, under section 19(1) of RTI Act 2005 for furnishing incomplete and misleading reply and
tampered documents in response to my RTI application seeking information dated 21/07/2021. 

I registered a request with MOEFCC RO(SEZ) online with  registration No. ROSEZ/R/E/21/00037
dated 21-07-2021 seeking reply to two queries. 

1.Please let me know if the Project Proponent of the Prestige Bella vista residential project has been
regularly sending six monthly compliance report of the stipulated EC conditions from October 2012
to December 2016 to the respective office of the MOEF&CC in hard copies as well as by email.

2. Please send me the soft copies of all half yearly compliance report of Prestige Bella Vista
Residential Project starting from 2012 to 2016 with covering email from the project proponent by
registered post (preferably stored in CD/DVD).

I further emailed to the CPIO in his email "mtkaruppiah@gmail.com" on 23-07-2021 to send me
the  soft copy in CD/DVD of the full monitoring report from 2014 to 2020 with covering email
submitted by M/s Prestige Estate Projects Ltd by registered post.

The CPIO answered in his letter F. No. A. 14033/RTI-42/ROSEZ/CHN/2021-22/727 dated 12/08/2021

that the requisite information in respect of the above RTI application comprising of 104 pages of the
soft copies are readily available and 218 pages needs to be scanned and thus it is requested that an

149

mailto:mtkaruppiah@gmail.com


amount of Rs.2280/- (rupees two thousand two hundred and eighty only) towards scanning charges @
Rs.10/- per page for 218 pages and CD & postal charges (Rs.100/-) be deposited. I paid the required
amount  online  on  13/08/2021  successfully.  The  CPIO furnished the  documents  in  CD along with
covering letter F. No. A. 14033/RTI-42/ROSEZ/CHN/2021-22/794 dated 27/8/2021. 

CPIO provided soft copies of Six monthly reports submitted by M/s. Prestige Estate Projects Ltd from
December 2014 to June 2021. But, 

1. PIO failed to furnish email copies with covering letter of all six monthly compliance reports.

2. The proof of receipt of the hard copy of the compliance report in the MOEF&CC RO SEZ in
   the form of the Diary number and date of receipt with Office seal is missing in all scanned 
   copies of the six monthly compliance reports without which the authenticity of the reports 
   can't be ascertained.

3. PIO furnished soft copy of Compliance report for December 2019 (April 2019 -September
    2019) of "Prestige Palladium '', not that of "Prestige Bella Vista". I did not request compliance
    reports of Prestige Palladium.

I  humbly  request  you  to  furnish  the  email  copies  with  covering  letter  of  all  Six-monthly
compliance reports submitted by M/s Prestige Estate Projects Ltd from December 2014 to June
2021.  I  also  request  you  to  furnish  scanned hard copies  all  Six-monthly  compliance  reports
received in MOEF&CC RO SEZ from Dec 2014 to June 2021 with proof of receipt in the Office
in the form of Diary Number and date with Office Seal (preferably stored in CD/DVD).

Please oblige,

Yours faithfully,

Dr.Anupkrishnan. V

Flat No. 7173, Tower 7,

Prestige Bella Vista, Ayyappanthangal,

Mount Poonamallee Road, Kanchipuram District

PIN: 600056, Cell: 9447527579

250



9/4/2021 Gmail - RTI query with reg no. ROSEZ/R/E/21/00037 dated 21/07/21.

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-a%3Ar-1231699013278725844&simpl=msg-a%3Ar-12316… 1/1

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI query with reg no. ROSEZ/R/E/21/00037 dated 21/07/21.

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Fri, Jul 23, 2021 at 1:46 PM
To: "mtkaruppiah@gmail.com" <mtkaruppiah@gmail.com>

Respected sir,

I would like to inform you that the Director of MOEF&CC, Dr. Kaliaperumal has filed a report in NGT recently affirming that
Presige Estate Projects Ltd has been filing six monthly monitoring report from June 2014 till September 2020 to office of
MOEFCC SEZ Chennai. He accepted the copy of the acknowledgement produced by PEPL as proof of the submission of
the half yearly report with MOEF&CC.  

This report contradicts your earlier reply to my RTI application with registration no.ROSEZ/R/E/20/00034 dated 28/04/
2020. May be, Dr. Kaliaperumal was not aware that you had already sent me a reply stating that PEPL didn't submit six
monthly report from 2012 to 2016. You confirmed your stand in your reply letter to my RTI query no.ROSEZ/R/T/20/00006
dated 20/05/2020. (Transferred from Bangalore Regional Office with no.    ROBAN/R/E/20/00026 dated 19/05/2020). 

My second query in the application was "Please let me know if Prestige Bella Vista residential project has been regularly
sending half yearly compliance report from 2012 to 2020."

Your answer was," Point No.(ii): Received half-yearly compliance report only from December, 2016 onwards."

My third query was, "Please let me know which all years Prestige Bella Vista Project defaulted to send compliance report."

Your answer was, "Point No.(iii): Compliance report for the period 2012 to June 2016 is not available in this office."

My fourth query was, "Please send me copies of all half yearly compliance report of Prestige Bella Vista Residential Project
starting from 2012 to 2020. Please let me know the fee so that I can remit the amount on time."

Your answer was, "Point No.(iv): As per the input received, half-yearly compliance report is available with the referred
dates as under:
27/12/2016 ---- 48 pages
21/06/2017 ---- 35 pages
27/12/2017 ---- 42 pages
20/6/2018 ---- 42 pages
31/12/2018 ---- 43 pages
27/6/2019 ---- 45 pages"

I repeated the same query with Bangalore regional Office of MOEF&CC with the RTI registration no. ROBAN/R/E/20/00026
dated 19/05/20. Bangalore office redirected the RTI application to you on 20/05/20 with new registration
no.ROSEZ/R/T/20/00006. You have sent me a stern warning via reply sent by post vide letter No. A.14033/RTI-
18/ROSEZ/CHN/2020-21/ dated 27/05/2020 confirming your earlier reply.

I have now sent you an RTI application with reg. No. ROSEZ/R/E/21/00037 dated 21/07/21 repeating the same query
whether the PP of Prestige Bella Vista has been sending six monthly compliance report to MOEF&CC from 2012 to
December 2016 . I believe that the copy of the acknowledgement produced by PEPL as the proof of submission of the half
yearly report with MOEF&CC is not genuine.

Please give me a reply at the earliest. Also, please send me soft copy in CD/DVD of the full monitoring report from 2014 to
2020 with covering email submitted by M/s Prestige Estate Projects Ltd by registered post.

Please let me know the fees so that I can pay the amount on time.

Thanking you,

Yours faithfully,

S/d

Dr.Anupkrishnan.V

351



9/4/2021 Gmail - RTI query with registration no. ROSEZ/R/E/21/00037 dated 21/07/2021 - email copy with covering letter missing

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-f%3A1709503042874493891&dsqt=1&simpl=msg-f%3A1… 1/1

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI query with registration no. ROSEZ/R/E/21/00037 dated 21/07/2021 - email copy with covering letter missing


M.THALAMADAI KARUPPIAH <mtkaruppiah@gmail.com> Mon, Aug 30, 2021 at 1:08 PM
To: Prijilal KG <prijilal.kg@gmail.com>, Kaliya Perumal <kaliyaperumal1962@gmail.com>
Cc: anupkrishnanviswanath@gmail.com

---------- Forwarded message ---------

From: ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

Date: Sat, Aug 28, 2021 at 9:09 PM

Subject: RTI query with registration no. ROSEZ/R/E/21/00037 dated 21/07/2021 - email copy with covering letter missing

To: <mtkaruppiah@gmail.com>


Respected sir, 

I got the CD containing scanned soft copies of the 6 monthly compliance reports of Prestige Bella Vista Project starting from December 2014 to June 2021 from
CPIO, Dr. K.G. Prijilal today. But some vital details are missing in the documents. I will enumerate them below.

1. The covering email addressed to the Director of MOEF&CC is missing in all the six monthly reports. As per para 13 of the Part B- General Conditions of the
Environmental Clearance Letter, the Project Proponent shall submit the six monthly reports in both hard copies as well as by email to the respective regional office of
the MoEF . I requested the email copies of all six monthly compliance reports.

2. The proof of receipt of the hard copy of the compliance report in the form of the Diary number and date of receipt with Office seal of MoEF&CC is missing in all
scanned copies of the six monthly compliance reports without which the authenticity of the reports can't be ascertained. 

3. Compliance report for December 2019 (April 2019 -September 2019) in the CD  actually belongs to "Prestige Palladium '', not that of "Prestige Bella Vista". I did
not request compliance reports of Prestige Palladium. I seriously doubt that the complete 6 monthly compliance report is prepared by officials of Prestige Estate
Projects Ltd and sent across to the Office of MOEF&CC.

I require these documents to file in NGT. I request you to send me the correct soft copy documents with covering email addressed to the Director of MOEFCC. If I
don't get the email soft copies of all six monthly compliance reports from December 2014 to June 2021 within 2 wks, I will have to appeal to the Appellate Authority.

Thanking you,

Yours faithfully,

s/d

Dr.Anupkrishnan.V

Reply Forward

-
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4/28/2020 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=%2B3Ujmb2ha8say%2FddCVmp4XXGCIhw6YhP4EQbJwki3D0%3D 1/2

Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number ROSEZ/R/E/20/00034

Public Authority
Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate

Control)

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir,

I would like to obtain certain details in public domain about the residen�al complex Pres�ge Bella Vista at Ayyappanthangal, Chennai-56 

1. Please let me know whether cer�fied copy of compliance report from MOEF&CC is mandatory for PRESTIGE BELLA VISTA RESIDENTIAL COMPLEX (with

EIA clearance leer issued by MOEF&CC in Ref.F.No./SEIAA/FN/F430/ 2011- IA-III dated 16-10-2012) to obtain Comple�on Cer�ficate from CMDA.

2. Please let me know if Pres�ge Bella vista residen�al project has been regularly sending half yearly compliance report from 2012 to 2020. 

3. Please let me know which all years Pres�ge Bella Vista Project defaulted to send compliance report. 

4. Please send me copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to 2020. Please let me know

the fee so that I can remit the amount on �me

Thanking You,

Yours faithfully,

Dr.Anupkrishnan.V

Concerned CPIO Nodal Officer

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided
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4/28/2020 RTI Online :: Online RTI Information System

https://rtionline.gov.in/request/finalstatus.php?regId=%2B3Ujmb2ha8say%2FddCVmp4XXGCIhw6YhP4EQbJwki3D0%3D 1/1

Final Status of   ROSEZ/R/E/20/00034

Applicant Name ANUPKRISHNAN VISWANATHAMENON

Date of receipt 28/04/2020

Request Filed With Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate Control)

Text of Applica�on

Respected Sir,
I would like to obtain certain details in public domain about the residen�al complex Pres�ge Bella Vista
at Ayyappanthangal, Chennai-56 

1. Please let me know whether cer�fied copy of compliance report from MOEF&CC is mandatory for
PRESTIGE BELLA VISTA RESIDENTIAL COMPLEX (with EIA clearance leer issued by MOEF&CC in
Ref.F.No./SEIAA/FN/F430/ 2011- IA-III dated 16-10-2012) to obtain Comple�on Cer�ficate from CMDA.
2. Please let me know if Pres�ge Bella vista residen�al project has been regularly sending half yearly
compliance report from 2012 to 2020. 
3. Please let me know which all years Pres�ge Bella Vista Project defaulted to send compliance report. 
4. Please send me copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project
star�ng from 2012 to 2020. Please let me know the fee so that I can remit the amount on �me

Thanking You,
Yours faithfully,

Dr.Anupkrishnan.V
Request document (if any) document not provided

Status RTI REQUEST RECEIVED as on 28/04/2020

Date of Ac�on 28/04/2020

Print

EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status User ManualUser Manual FAQFAQ My AccountMy Account Login HistoryLogin History FeedbackFeedback

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ

Copyright © 2013. All rights reserved. Copyright © 2013. All rights reserved. Designed, Developed and Hosted by Na�onal Informa�cs Centre, New DelhiDesigned, Developed and Hosted by Na�onal Informa�cs Centre, New Delhi
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5/16/2020 Gmail - RTI application registration No. ROSEZ/R/E/20/00034 dated 28/04/2020 of Dr. Anupkrishnan V, seeking information under RTI A…

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permthid=thread-f%3A1666185071739538890&simpl=msg-f%3A166618507173… 1/1

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI application registration No. ROSEZ/R/E/20/00034 dated 28/04/2020 of Dr.
Anupkrishnan V, seeking information under RTI Act, 2005 - regarding.
1 message

RO CHENNAI <roefccc1@gmail.com> Sat, May 9, 2020 at 9:47 AM
To: anupkrishnanviswanath@gmail.com

Sir,

In response to your RTI application registration No. ROSEZ/R/E/20/00034 dated 28/04/2020, the
reply along with the request for additional payment sought vide this Office letter No. A.14033/RTI-
10/ROSEZ/CHN/2020-21 dated 09/05/2020 is enclosed herewith as an attachment for further
necessary action at your end.

           
CPIO
Regional Office (SEZ), 
MoEF&CC,
#34, HEPC Campus,
Cathedral Garden Road, Nungambakkam,
Chennai-600 034.

10. Seeking adly payment- ANUPKRISHNAN VISWANATHAMENON.pdf
81K
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RTI Matter 
By E-mail 

F. No. A.14033/RTI-10/ROSEZ/CHN/2020-21/ 
Government of India 

Ministry of Environment, Forest & Climate Change 
(Regional Office) 

 
1st & 2nd Floor, HEPC Building, 

 No.34, Cathedral Garden Road,  
Nungambakkam, Chennai – 600034. 

Ph: 044-28222325. 
       Date: 09/05/2020. 

 
To 

Dr. Anupkrishnan.V 
Flat 7173, Tower 7, Prestige Bella Vista,  
Ayyappanthangal,  
Mount Poonamallee Road,  
Tamilnadu – 600056 
(Mob: 9447527579; E-mail: anupkrishnanviswanath@gmail.com). 

 
Subject: RTI application registration No. ROSEZ/R/E/20/00034 dated 28/04/2020 of Dr. 

Anupkrishnan V, seeking information under RTI Act, 2005 - regarding.    
 
Ref: RTI application registration No. ROSEZ/R/E/20/00034 dated 28/04/2020.        
 
Sir, 

Reference is invited to your the RTI application registration No. ROSEZ/R/E/20/00034 dated 
28/04/2020 received in this Office through online RTI portal. On receipt of the above RTI application, 
the matter has been referred to the Officer concerned in the Environment Wing of this Office under 
section 5(4) & 5(5) of the Right to Information Act, 2005 with the request to provide requisite 
information, since the subject matter is not dealt by the undersigned. Accordingly, the Officer 
concerned made available the relevant input in respect of the above RTI application as under:  
 
Point No.(i):  Requisite information is nil in this Office. Applicant may apply directly to the State 

Public Authority concerned. 

Point No.(ii):  Received half-yearly compliance report only from December, 2016 onwards.  

Point No.(iii): Compliance report for the period 2012 to June 2016 is not available in this office. 

Point No.(iv):  As per the input received, half-yearly compliance report is available with the referred 
dates as under:  

         27/12/2016 ---- 48 pages 
        21/06/2017  ---- 35 pages 
       27/12/2017 ----  42 pages 
       20/6/2018  ----   42 pages 
       31/12/2018  ---- 43 pages  
       27/6/2019  ----  45 pages  
 
2. Accordingly, the requisite information comprising of 255 pages are available in this Office 
and thus it is requested that an amount of Rs.560/- (rupees five hundred and sixty only) towards 
photo copying charges @ Rs. 2/- per page and postal charges (Rs.50/-) be deposited either by 
postal order or by demand draft drawn in favor of “The Cheque Drawing and Disbursing Officer, 
RO(SEZ), Chennai” preferably within one month from the date of issue of this letter. After the 
receipt of requisite amount and on resumption of routine Office work from the prevailing restrictions / 
lock-down imposed by Govt. of India due to COVID’19, the hard copy of the desired information 
would be supplied to you. Accordingly, the above RTI application is disposed of. Considering the 
prevailing restrictions / lock-down imposed by Govt. of India due to COVID’19, reply / this 
communication seeking additional payment is being sent to you through e-mail only.  
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3. The Appellate Authority for this matter is Shri. R. Hemanth Kumar, DDGF(Central), Ministry 
of Environment, Forest & Climate Change, Regional Office, 1st & 2nd Floor, HEPC Building, No. 34, 
Cathedral Garden Road, Nungambakkam, Chennai – 600034.   

                 Yours Sincerely, 
 

                       

                    (Dr. M.T. Karuppiah) 
                     Scientist - D & CPIO 
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5/17/2020 RTI Online :: Online RTI Information System

https://rtionline.gov.in/request/finalstatus.php?regId=%2B3Ujmb2ha8say%2FddCVmp4XXGCIhw6YhP4EQbJwki3D0%3D 1/1

Final Status of   ROSEZ/R/E/20/00034

Applicant Name ANUPKRISHNAN VISWANATHAMENON

Date of receipt 28/04/2020

Request Filed With Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate Control)

Text of Applica�on

Respected Sir,
I would like to obtain certain details in public domain about the residen�al complex Pres�ge Bella Vista
at Ayyappanthangal, Chennai-56 

1. Please let me know whether cer�fied copy of compliance report from MOEF&CC is mandatory for
PRESTIGE BELLA VISTA RESIDENTIAL COMPLEX (with EIA clearance leer issued by MOEF&CC in
Ref.F.No./SEIAA/FN/F430/ 2011- IA-III dated 16-10-2012) to obtain Comple�on Cer�ficate from CMDA.
2. Please let me know if Pres�ge Bella vista residen�al project has been regularly sending half yearly
compliance report from 2012 to 2020. 
3. Please let me know which all years Pres�ge Bella Vista Project defaulted to send compliance report. 
4. Please send me copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project
star�ng from 2012 to 2020. Please let me know the fee so that I can remit the amount on �me

Thanking You,
Yours faithfully,

Dr.Anupkrishnan.V
Request document (if any) document not provided

Status ADDITIONAL PAYMENT RECEIVED FROM REQUESTER as on 10/05/2020

Date of Ac�on 10/05/2020

Print

EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status User ManualUser Manual FAQFAQ My AccountMy Account Login HistoryLogin History FeedbackFeedback

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ

Copyright © 2013. All rights reserved. Copyright © 2013. All rights reserved. Designed, Developed and Hosted by Na�onal Informa�cs Centre, New DelhiDesigned, Developed and Hosted by Na�onal Informa�cs Centre, New Delhi
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RTlMatter
By Speed Post

F, No. A. 1 4033/RTl-1 O/ROSEZC HN12O2O-21/ 11 \9
Government of India

Ministry of Environment, Forest & Climate Change
(Regional Office)

1st g 2nd Floor, HEPC Building,
No.34, Cathedral Garden Road,

Nungambakkam, Chennai - 600034.
Ph:044-28222325.
Date: 26/0512020.

-1
to , / l

,0r. Arfupkrishnan.V
v Flat 7f 73, Tower 7, Prestige Bella Vista,

Ayyappanthangal,
Mount Poonamallee Road,
Tamilnadu - 600056
(Mob: 9447527 579; E-mail: anupkrishnanviswanath@gmail.com).

Subject:RTl application registration No. ROSEZ/R/E120100034 dated 2810412020 of Dr.
Anupkrishnan V, seeking information under RTI Act, 2005 - regarding.

Ref: RTf application registration No. ROSEZR/E/20/00034 dated 2810412020.

Sir,
f n continuation to the letter of even No. dated 091A512020 of this Office on the above cited

subject and in response to the receipt of Rs.560f from the applicant through online RTI web portal,
herewith the requisite information made available to the CPIO from the Officer concerled
comprising of 255 pages are being sent. Accordingly, the above RTI application is disposed of.

The Appellate Authority for this matter is Shri. R. Hemanth Kumar, DDGF(Central), Ministry
of Environment, Forest & Climate Change, Regional Office, 1st & 2nd Floor, HEPC Building, No. 34,
Cathedral Garden Road, Nungambakkam, Chennai - 600034.

Yours Sincerely,

(Dr. M.T. Karuppi

Page I of1
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To, 271h Decernbcr 2016

The Director
Ministry of Environment, Forests and Climate Change (MoEF & CC)

Regional Office (Southern Eastern Zone)

No.34, Cathedral Garden Road,

Nungambakkam, Chennai - 600 034

Dear Sir,

, '*,rr :ce I.

''o,"ry ,l*, 'O'\9'5'"" '

r.'t.'......0 ilet ['1J"1

-a

Subl Submirsion oJ!!x l4Jonthly Mqnitorins Report - Resd.

We wish to inform you that we have obtained Environmental Clearance for Proposed

Residential building at Ayyappanlhangal Village, Sriperumbudur Taluk, Kancheepuram

District Tamil Nadu. As per the conditions stipulated in the Environmental Clearance, we are

submitting herewith the Six Monthly Monitoring Report (hard & soft copy) for the period of
Aprit 2016 to September 2016. The receipt of this report may kindly be acknowledged.

Thanking you.

Yours truly
For Prestige Estat rojects Ltd.,

f,'str DA"L "

Stephen Daniel,

Sr. VP-Projects Qtr*

J

l

Prestigc Estrtc! ProJects Ltd., Top Floor, Prestige Polygoo, No:47l,Anra Salai, Nandanam, Chennai - 600035
Tel: +91 44 42924O00 Fax : +91 44 4292489

Corporrtc & Rcgistercd Oflicc :
Prcstige Est.t6 Projccts Ltd., 'The Fslcor House', No. I, Main Guard Cross Road, Bangalore - 560 001.

Phone: +91 80 25591080 Fax : +91 E0 25591945 www.prcstige.onstructions.co6
I

I

Add Prestigr to 1our tiG

I

Ref: Environmental Clcarance. Lt. No. SEIAA/F430/2011-IA.III dt: I6.10.2012.

'Enclosure: Six Monthly Monitorins Report (Hard Copv & Soft Copy in CD).
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To,

The Director
Ministry of Environmcnt, Forests and Climate Change (MoEf' & CC)
Rcgional Office (Southern Eastern Zonc)

No.34, Cathedral Gardcn Road,

Nungambakkam, Chennai - 600 034

Dear Sir,

f -v'I

t-[6,v Dare:21.06.2017

Sub: Subqrirsion . f Six Monthly l\{onitoring Rerrort - Rcsd.
Ii.ef: I,lnvironmental Clcarancc. Lt. No. SEIAA/F,130/201 l-IA.III d1: 16.10.2012.

We wish to inform you that we have obtained Environmental Clearance for Proposed

Residential building at Ayyappanthangal Village, Sriperumbudur Taluk, Kancheepuram

District Tamil Nadu. As per the conditions stipulated in the Environmental Clearance, we are

submitting herewith the Six Monthly Monitoring Report (hard & soft copy) for the period of
October 2016 - March21l7. The receipt of this report may kindly be acknowledged.

Thanking you

Yours truly

For Prestige Es cts Ltd., {fi
C\

Srephe) D

Head Busi

iur9' ,io 1l

,.) qaniel,

ness Operations-TN rtc.

^ 6q1q
lboo'"'

Pr6tige Eststes Projects Ltd., Top Floor, Prestige Polygon, No:47l,Anna Salai, Nandanam, Chennai -500015
Tel : +91 44 42924000 Fet | +91 44 42924099

Corporatc & ReSistered OIIice :
Pr€stige Estrtes Proj€cts Ltd.,'The Falcon House', No. l, Main Guard Cross Road, Bangalore - 560 001

PhotE : +91 80 25591080 Far : +91 80 25591945 www.prestigeconst uctions-com

Add Prstigr o pur li6

/',/1(./'t

l
i*.

i,r:.1 . ,'

Enclosure: Six Monthbt Monitoring Reoort (Hard Copv & Soft Copt in CD).

.1
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'7To,

Dr. C. Kaliyaperumal
Director
Ministry of Environmetrt, Forest and Climate Change,

Regional Office (SEZ),

I't and IInd Floor, Handloom Export Promotion Council,
34, Cathedral Garden Road, Nungambakkam,
Chennai - 600 034

l3'h October, 2017

Sriperumbudhur Taluk. Kanchipuram District. Tamil NaCu- - Request for EC Compliance

CertillcationRcporl Regd.

Ref: l. Environmental Clearance from MoEF New Delhi vide F. No. SEIAA/F430/201-lA.lll Dt:

visra,, ar o*,iu,n;*n, r,,,"n.,Sub: Residential Buildine Complex entitled "Prestise Bella

lt

16.10.2012.

We wish to inform you that we had obtained Environmental Clearanceiuring October 20l2 from Ministry
of Environment & Forests (MoEF), New Delhi for our Residential Building Complex entitled "Prestige

Bella Vista" located at S. Nos. l/1, lt2, 2, 3ll, 3/2, etc. of Ayyappanthangal Village. Sriperumbudhur
Taluk, Kanchipuram District, Tamil Nadu. Further, we have completed the project and we need to submit
the cenified copy of Compliance Repon on Environmental Clearance (EC) Conditions to Chennai

Metropolitan Development Authority (CMDA) for obtaining the project completion certificate.

In this connection, we request you to kindly inspect our site and do the needful to issue the EC Compliance
Certificate/ Report in order to enable us to obtain the project Complelion Certificate (CC) from CMDA.

Kindly do the needful at the earliest

Thanking you.

Yours faithfqlly

For Prestige states Ltd.,

(M. S en Daniel

,beL - .lo t?

{r-Pfr

Prestige Estrtes Projects Ltd., Top Floor, Prestige PolygorL No:47l,Aruta Salai, Nandanam, Chennai - 600035
'lel | +91 44 42924000 Fax | +91 44 42924099

Corporste & Regisaercd Ofiice :

PrBtigc Estrter Projects Ltd.,'The Falcon House', No. l, Main Guard Cross Road, Bangalore - 560 001.
Phone : +91 80 25591080 Far( : +91 80 25591945 www.prestigeconstructions.com

..\,,

Add Prestjge to 
'nr-rr 

life

I

Authorized Signatory)
Prestige Estates Projecls Ltd.,
Prestige Polygon, No.471,

Top Floor, Annasalai, Nandhanam,

Chennai- 600 035.

Mobile No.: + 91 9940017308

Tel. No.: 044-42924000

E-Mail: stephen@prestigeconstructions.com

%*
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SIX MONTHLY MONITORING REPORT
(April2077 - September 201f

Construction of Residential Complex at Ayyappanthangal Village,

Sriperumbudur Taluk, Kancheepuram District, Tamil Nadu

By

Prestige Estates Projects Pvt. Ltd.
Citi Towers, 7th Floor,

777, Thiagaraja Road, T-Na gar
Chennai -600017

Submitted to;

Ministry of Environment, Forests and Climate Change (MoEF & CC)

Regional Office (Southern Eastem Zone)

No.34, Cathedral Garden Road,

Nungambakkam, Chermai - 600 034

(\

(

I1

{,
tl

December 2017

it

rl

rl

I
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Add Prtrtis. o your lift

To,

The Director
Ministry of Environment, Forests and Climate Change (MoEF & CC)
Regional Oflice (Southern Eastern Zone)
No.34, Cathedral Garden Road,

Nungambakkam, Chennai - 600 034

)t

20th June 201 8

g/.

.LF

I

g^
Dear Sir, In.

Sub: Submission of Six Monthlv Monitorins Reoort - Repd. o
Ref: Environmental Clearance. Lt. No. SEIAAJT'430/2011-IA.III dt: 16.10.2012.

We wish to inform you that we have obtained Environmental Clearance for Proposed

Residential building "Prestige Bellavista" at Ayyappanthangal Village, Sriperumbudur Taluk,
Kancheepuram District Tamil Nadu. As per the conditions stipulated in the Environmental
Clearance, we are submitting herewith the Six Monthly Monitoring Report (hard & soft copy)
for the period of October 2017 - March 2018. The receipt of this report may kindly be

acknowledged.

Thanking you.

Yours truly gf,.'

t 11\c

N
- 2otB

For Prestige Estates Projects Ltd.,

Lr4- I
] \.,^!

A-PryE
M.S.Ja Gan h

Head Business Operations-TN

Not*o-: 5

I

D e*;,7va-tte,.'. kt *e Yeo'j''-c-

Meu;h No, , lbool& S++f
bilJrn! t1)o: ; O!4- 4aga+@o-^'Ei";l tx , aala<.eaqA-vott@

t-t,.i.Earraz

p aalfi gZ-@uS ln,At v"'a -, .4.U

Pre.tige Eltrtet Pmject Ltd., Top Floor, Pr€stige Polygoq No: 4? l, Anna Salai, Nandanara CherDai - 600035

Tet : +91 ,14 42924000 Fax: +91 44 42924O99

Corporrte & Reirtercd Omce :
Presdge Eltlter Projects Ltd., 'The Falcon House', No. I, Main Guard Cross Road, Bangalore - 560 001.

Phone: +91 80 25591080 Far: +91 80 25591945 www.prostigcconstructioos.com
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Enclosure: Six Monthly Monitorins Report (Hard Copv & Soft Copv in CD).
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I
To,

The Director
Ministry of Environment, Forests and Climate Chan
Regional Office (Southern Eastern Zone)
No.34, Cathedral Garden Road,

Nungambakkam, Chennai - 600 034
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Dear Sir,

Sub: Submission of Six Monthlv Monitorins Report - Reed.

Ref: Environmental Clearance. Lt. No. SEIAA/F430/2011-IA.III dt: 16.10.2012.

We wish to inform you that we have obtained Environmental Clearance for Proposed

Residential building at Ayyappanthangal Village, Sriperumbudur Taluk, Kancheepuram

District Tamil Nadu. As per the conditions stipulated in the Environmental Clearance, we are

submitting herewith the Six Monthly Monitoring Report (hard & soft copy) for the period ol
April 2018 - September 2018. The receipt ofthis report may kindly be acknowledged.

Thanking you.

Yours truly
For Prest tes Projects Ltd.,

7./
Authorised Signatory

htpqt

Prestigc Eststes Projects Lad., Top Floor, hestige Polygon, No:47l,Anna Salai, Nandanam' Chennai - 600035

Tel : +91 44 42924000 Fax I t9l 44 42924099

Corporrle & Registered Oflice :
Prestige Estlter Prcjects Ltd., 'Thc Falcon House', No. l, Main Guad Cross Road, Bangalore - 560 001 '

Phone : +91 80 25591080 Fax : +91 80 25591945 www.prcstigeconstructions.com

Enclosure: Six Monthly Monitorinp Reoort (Hard Copy & Soft Copv in CD).

Dec.- 2olg
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To,
Thl Director
Ministry of Environment, Forests and Climate Change (MoEF & CC)
Regional Ollice (Southern Eastern Zone)

No.34, Cathedral Garden Road,

Nungambakkam, Chennai - 600 034

Dear Sir,

Sub: Submission of Six Monthly Monitoring Report - Reed.

a Ref: Environmental Clearance, Lt. No. SEIAAJT430/201I-IA.III dt: 16.10.2012.

Thanking you,

Yours truly,
For Prestige ates jects Ltd.,

",-r

Autho
Name: Nagaraj. C

Designation: Sr. VP Business Operations

Mobile No: 7338833155

Landline No: 044 - 42924000

Email ID: nasarai.c@prestis ons.com

Enclosure: Six Monthlv Monitorins ReDort (Hard CoDy Soft Coov in CD).

3'x

We wish to inform you that we have obtained Environmental Clearance for Proposed

Residential building at Alyappanthangal Village, Sriperumbudur Taluk, Kancheepuram

District Tamil Nadu. As per the conditions stipulated in the Environmental Clearance, we are

submitting herewith the Six Monthly Monitoring Report (hard & soft copy) for the period of
October 2018 - March 2019. The receipt of this report may kindly be acknowledged.
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PrBtlge Estlter Projecb Ltd., Top Floof Prestige Polygon, No: 471, Anna Salai, Nandanam, Chenflai - 600035
Tel . +91 44 42924000 Fax : +9 I 44 42924099

Corporrte & Reglstered Omc. :
Prestige Eltstes Projects Ltd., 'The FalcoD House', No. I, Main Guard Cross Road, Bangalore - 560 001 .

PhoDe: +91 80 25591080 Fax: +91 80 25591945 www.prestigeconstructioos.com
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EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

 
HomeHome Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status View HistoryView History User ManualUser Manual FAQFAQ

Your RTI Request filed successfully.
Please note down the following details for further references.

Registra�on Number CPCBD/R/E/21/00446

Name ANUPKRISHNAN VISWANATHAMENON

Date of Filing 21-07-2021

RTI Fee Received    10

Payment Mode Credit or Debit Card / RuPay Card

SBI Reference number 202120232436676

Transac�on Status SUCCESS

Request filed with Central Pollu�on Control Board, Delhi

  Contact Details  

Telephone Number 0120-4310236

Email Id thiru.cpcb@nic.in

Save Print

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ
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Your RTI Request filed successfully.

Registration Number CPCBD/R/E/21/00446

Name ANUPKRISHNAN VISWANATHAMENON

Date of Filing 21-07-2021

RTI Fee Received 10

Payment Mode Credit or Debit Card / RuPay Card

Payment Reference Number 202120232436676     

Transaction Status SUCCESS

Request filed with Central Pollution Control Board, Delhi

Telephone Number 0120-4310236

Email Id thiru.cpcb@nic.in

Page 1/1
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7/21/2021 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=dWlIZllKM3FKUDVTT2lERjBuM0ZUM1BnWkVHK2FOLzh3RzlqczZHRGtJaz06OjrV5KyfzW5onuE… 1/1

Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number CPCBD/R/E/21/00446

Public Authority Central Pollu�on Control Board, Delhi

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Nodal Officer

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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7/27/2021 Gmail - RTI Online - Request Transferred To Other Public Authority

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permmsgid=msg-f%3A1706055969557999391&simpl=msg-f%3A170605596955… 1/1

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

RTI Online - Request Transferred To Other Public Authority 

RTI-Online <rticall-dopt@nic.in> Fri, Jul 23, 2021 at 11:59 AM
Reply-To: RTI-Online <rticall-dopt@nic.in>
To: ANUPKRISHNAN VISWANATHAMENON <anupkrishnanviswanath@gmail.com>

Dear Sir/Madam,

This is with reference to your request registered vide Registration number CPCBD/R/E/21/00446.

Your RTI application has benn transferred to :  
Ministry of Environment, Forest and Climate Change  
vide new registration number(s) 
MOENF/R/T/21/00192 
respectively.

Please log on to https://rtionline.gov.in to check the status of your request.

Note:-This is a system generated mail. Please do not reply it.
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https://rtionline.gov.in/request/status.php 1/1

EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

 
Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status User ManualUser Manual FAQFAQ My AccountMy Account Login HistoryLogin History

Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number CPCBD/R/E/21/00446

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 21/07/2021

Public Authority Central Pollu�on Control Board, Delhi

Status REQUEST TRANSFERRED TO OTHER PUBLIC AUTHORITY

Date of ac�on 23/07/2021

Details of Public Autority :- Ministry of Environment, Forest and Climate Change. 

vide registra�on number :- MOENF/R/T/21/00192 respec�vely.

Note:- Further details will be available on viewing the status of the above-men�oned new request registra�on

number.

View Status of MOENF/R/T/21/00192

Nodal Officer Details :-

Telephone Number 0120-4310236

Email Id thiru[dot]cpcb[at]nic[dot]in

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ
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7/27/2021 RTI Online :: Request/Appeal Form Details

https://rtionline.gov.in/request/regdetails.php?regId=d29FYlBLcXJwendaRVQ5djV4VTAxMWEwc1hiajh1MDRxSnRUeXdobHV1TT06Oqd5hdW1%2B7… 1/1

Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number MOENF/R/T/21/00192

Public Authority Ministry of Environment, Forest and Climate Change

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO N. A. Siddiqui

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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https://rtionline.gov.in/request/regdetails.php?regId=dzdnWmVQZm41UUVRc2RaRkdRdzZ6anpEalJCVzJSS2tkNFhjeWl4aGVBOD06OkI9fSTxpcqlNj… 1/1

Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number MOENF/R/T/21/00192/1

Public Authority Ministry of Environment, Forest and Climate Change

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Amardeep Raju

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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https://rtionline.gov.in/request/status.php 1/1

EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

 
Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status User ManualUser Manual FAQFAQ My AccountMy Account Login HistoryLogin History

Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number MOENF/R/T/21/00192

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 23/07/2021

Public Authority Ministry of Environment, Forest and Climate Change

Status REQUEST FORWARDED TO CPIO

Date of ac�on 26/07/2021

Details of CPIO :- Name:-Prasoon Tripathi (CPCB), Telephone Number:- 011-24695475, Email Id:-

prasoon.tripathi76@gov.in

Your RTI applica�on has been forwarded to mul�ple

CPIOs
Click here to view details

Your RTI applica�on has been forwarded to mul�ple

Public Authory(s)
Click here to view details

Nodal Officer Details :-

Telephone Number 011-24695302

Email Id us[dot]r�-mef[at]nic[dot]in

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ
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https://rtionline.gov.in/request/status.php 1/1

EnglishSelect Language: Public Authori�es Available

RTI Online
Version 2.0

An Ini�a�ve of Department of Personnel & Training, Government of India

 
Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status User ManualUser Manual FAQFAQ My AccountMy Account Login HistoryLogin History

Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number MOENF/R/T/21/00192

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 23/07/2021

Public Authority Ministry of Environment, Forest and Climate Change

Status REQUEST FORWARDED TO CPIO

Date of ac�on 26/07/2021

Details of CPIO :- Name:-Prasoon Tripathi (CPCB), Telephone Number:- 011-24695475, Email Id:-

prasoon.tripathi76@gov.in

Your RTI applica�on has been forwarded to mul�ple

CPIOs
Click here to view details

Your RTI applica�on has been forwarded to mul�ple

Public Authory(s)
Click here to view details

Nodal Officer Details :-

Telephone Number 011-24695302

Email Id us[dot]r�-mef[at]nic[dot]in

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ

Copyright © 2013. All rights reserved. Copyright © 2013. All rights reserved. Designed, Developed and Hosted by Na�onal Informa�cs Centre, New DelhiDesigned, Developed and Hosted by Na�onal Informa�cs Centre, New Delhi

Status of RTI Request

S.No. Registra�on Number CPIO Details Current Status Status Date

1 MOENF/R/T/21/00192

Prasoon Tripathi (CPCB)

011-24695475

prasoon.tripathi76@gov.in

REQUEST FORWARDED TO CPIO 26/07/21

2 MOENF/R/T/21/00192/1

R.P. Rastogi (IA-Infra-I)

011-24695296

adraju@nic.in

REQUEST FORWARDED TO CPIO 26/07/21

102

https://rtionline.gov.in/request/allpa.php
https://rtionline.gov.in/request/userActionAccount.php
https://rtionline.gov.in/guidelines.php?request
https://rtionline.gov.in/guidelines.php?appeal
https://rtionline.gov.in/request/status.php
https://rtionline.gov.in/um_citizen.pdf
https://rtionline.gov.in/faq.php
https://rtionline.gov.in/request/myAccount.php
https://rtionline.gov.in/request/loginhistory.php
https://rtionline.gov.in/request/logout.php?logout=585ab621a1092d73e66cb389b643eaa0
https://rtionline.gov.in/
http://india.gov.in/
http://dsscic.nic.in/online-appeal-application/onlineappealapplication/
https://rtionline.gov.in/faq.php


7/27/2021 RTI Online :: Online RTI Information System

https://rtionline.gov.in/request/finalstatus_viewhistory.php?regId=djN6dHY2Zzh2MlRvS1I5T3NnV1hlS01LVVpZTm5NVjZ2clNjS1lJN0dpQT06OtK1UbC… 1/1

Final Status of   MOENF/R/T/21/00192

Applicant Name ANUPKRISHNAN VISWANATHAMENON
Date of receipt 23/07/2021
Request Filed With Ministry of Environment, Forest and Climate Change

Text of Applica�on

Respected Sir,
I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Comple
with prior Environmental Clearance le�er issued by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-II
dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District
Chennai-600056.

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has be
regularly sending six monthly compliance report of the s�pulated EC condi�ons from 2012 to 2016
the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email.

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge
Vista Residen�al Project star�ng from 2012 to 2016. Please let me know the fee so that I can remit
amount on �me.
Thanking You,
Yours faithfully,
Dr.Anupkrishnan.V

Request document (if any) document not provided
Status REQUEST FORWARDED TO CPIO as on 26/07/2021
Date of Ac�on 26/07/2021

Remarks Details of CPIO :- Name:-Prasoon Tripathi (CPCB), Telephone Number:- 011-24695475, Email
prasoon.tripathi76@gov.in

Print

EnglishSelect Language: Public Authori�es Available
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https://rtionline.gov.in/request/finalstatus_viewhistory.php?regId=dzdnWmVQZm41UUVRc2RaRkdRdzZ6anpEalJCVzJSS2tkNFhjeWl4aGVBOD06OkI… 1/1

Final Status of   MOENF/R/T/21/00192/1

Applicant Name ANUPKRISHNAN VISWANATHAMENON
Date of receipt 23/07/2021
Request Filed With Ministry of Environment, Forest and Climate Change

Text of Applica�on

Respected Sir,
I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Comple
with prior Environmental Clearance le�er issued by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-II
dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District
Chennai-600056.

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has be
regularly sending six monthly compliance report of the s�pulated EC condi�ons from 2012 to 2016
the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email.

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge
Vista Residen�al Project star�ng from 2012 to 2016. Please let me know the fee so that I can remit
amount on �me.
Thanking You,
Yours faithfully,
Dr.Anupkrishnan.V

Request document (if any) document not provided
Status REQUEST FORWARDED TO CPIO as on 26/07/2021
Date of Ac�on 26/07/2021

Remarks Details of CPIO :- Name:-R.P. Rastogi (IA-Infra-I), Telephone Number:- 011-24695296, Email I
adraju@nic.in

Print

EnglishSelect Language: Public Authori�es Available
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Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number MOENF/R/T/21/00192

Public Authority Ministry of Environment, Forest and Climate Change

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Rajendra Kumar (IA-Infra-II)

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number MOENF/R/T/21/00192

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 23/07/2021

Public Authority Ministry of Environment, Forest and Climate Change

Status REQUEST TRANSFERRED TO OTHER PUBLIC AUTHORITY

Date of ac�on 03/08/2021

Details of Public Autority :- Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest &

Climate Control). 

vide registra�on number :- MOENF/R/T/21/00192/1, ROSEZ/R/T/21/00016 respec�vely.

Note:- Further details will be available on viewing the status of the above-men�oned new request registra�on

number.

View Status of MOENF/R/T/21/00192/1

View Status of ROSEZ/R/T/21/00016

Your RTI applica�on has been forwarded to mul�ple

CPIOs
Click here to view details

Nodal Officer Details :-

Telephone Number 011-24695302

Email Id us[dot]r�-mef[at]nic[dot]in
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Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number MOENF/R/T/21/00192/1

Public Authority Ministry of Environment, Forest and Climate Change

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Amardeep Raju

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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RTI Online
Version 2.0
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HomeHome Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status View HistoryView History User ManualUser Manual FAQFAQ

Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number MOENF/R/T/21/00192/1

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 23/07/2021

Public Authority Ministry of Environment, Forest and Climate Change

Status REQUEST DISPOSED OF

Date of ac�on 03/08/2021

Reply :- This RTI does not pertains to Infra-1 Division. The response of this RTI has already been given by the

CPIO (Infra-II) Division, MoEFCC on 03/08/2021.

CPIO Details :-

R.P. Rastogi (IA-Infra-I)

Phone: 011-24695296

adraju@nic.in

First Appellate Authority Details :-

Amardeep Raju (Infra-I)

Phone: 011-24695296

ad.raju@nic.in

Nodal Officer Details :-

Telephone Number 011-24695302

Email Id us[dot]r�-mef[at]nic[dot]in

Home Home | | Na�onal Portal of India Na�onal Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ
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Online RTI Request Form Details 
RTI Request Details :-

  

RTI Request Registra�on number ROSEZ/R/T/21/00016

Public Authority
Regional Office, South- Eastern Zone, Chennai (Ministry of Environment, Forest & Climate

Control)

  

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address Flat 7173, Tower 7, Pres�ge Bella Vista , Ayyappanthangal, , Mount Poonamallee Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educa�onal Status Literate

 Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Ci�zenship Indian

Is the Requester Below Poverty Line ? No

(Descrip�on of Informa�on sought (upto 500 characters)

Descrip�on of Informa�on Sought

Respected Sir, 

I would like to obtain certain details in public domain about Pres�ge Bella Vista Residen�al Complex with prior Environmental Clearance le�er issued by

MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur Taluk, Kanchipuram District,

Chennai-600056. 

1. Please let me know if the Project Proponent of the Pres�ge Bella vista residen�al project has been regularly sending six monthly compliance report of

the s�pulated EC condi�ons from 2012 to 2016 to the respec�ve office of the Central Pollu�on Control Board in hard copies as well as by email. 

2. Please send me so� copies as well as hard copies of all half yearly compliance report of Pres�ge Bella Vista Residen�al Project star�ng from 2012 to

2016. Please let me know the fee so that I can remit the amount on �me. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Nodal Officer

Suppor�ng document (only pdf upto 1 MB) Suppor�ng document not provided

Print Close
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RTI Online
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An Ini�a�ve of Department of Personnel & Training, Government of India

 
HomeHome Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status View HistoryView History User ManualUser Manual FAQFAQ

Online RTI Status Form
Note:Fields marked with * are Mandatory.

Print RTI Applica�on Print Status Go Back

Enter Registra�on Number ROSEZ/R/T/21/00016

Name ANUPKRISHNAN VISWANATHAMENON

Date of filing 03/08/2021

Public Authority
Regional Office, South- Eastern Zone, Chennai (Ministry of

Environment, Forest & Climate Control)

Status REQUEST TRANSFERRED TO OTHER PUBLIC AUTHORITY

Date of ac�on 12/08/2021

Details of Public Autority :- Central Pollu�on Control Board, Delhi. 

vide registra�on number :- CPCBD/R/T/21/00097 respec�vely.

Note:- Further details will be available on viewing the status of the above-men�oned new request registra�on

number.

View Status of CPCBD/R/T/21/00097

Nodal Officer Details :-

Telephone Number 28222325

Email Id roefccc1[at]gmail[dot]com
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CENTRAL POLLUTION CONTROL BOARD

q-qh{ot, m g+ d-.ffig cnrffr t'{rFrq, s{rrd €r6R
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVI OF INDIA

F.no. Tech/04/RTyRDSl2O20-21 I 6 I September 09,2021

Sh. Anupkrishnan Viswanathamenon

Flat no. 7173, Tower 7, Prestige Bella Vista

Ayyappanthangal

Mount Poonammale Road

Chennai - 600056

Sub: Reply of RTI application no. ROSEZlUTl21l00016 seeking information under RTI Act, 2005

Refi RTI application received in CPCB RD Chennai dated 12.08.2021transferred from MoEF &CC,
Regional Office, Chennai

Sir,

With reference to above RTI application, it is to inform that as per the official record of the

Environmental Clearance (EC) of the Prestige Bella Vista residential project compliance report of
EC conditions from 2012 to 2016 was scrapped while moving to Regional Directorate, Chennai

from Regional Directorate, Bengaluru. CPCB is not involved in the issuing of EC as well as post

EC compliance verification.

In regard to the email soft copies of the EC compliance report it was received in Regional

Directorate, Bengaluru official email id. Hence, requested Regional Director, Bengaluru to provide

the information requested.

Yours faithfully

ri f: t,,{ -

(H.D.Varalaxmi)
Regional Director

Copy to:

For kind information, pls
X RO & CPIO, MoEF&CC

Regional Office- Chennai

t
't

,!,1 u'

(H.D.Varalaxmi)
Regional Dircctor

qlftfttfltoctffit: (fufiqirfi, 77-v, Hrsrr (raqr}s, ffifl Jltqu}Fr+' at{, 3iEEr m.a-o, Aaaeqr kdr, ffi - Eooos.

Reglonal Dlroc{orato (Chennal) : Second Floot,77-A, South Avenue Road, Ambattur lndustrial Estate, Ambattur Taluk,
ThiruvallurDistrict,Chennai.6ooo5@Email:cpcbrdchennai@gmail.com

qqmErqftm: qfl*rr qr{, {f w{rr.rq Gffi- tto ot?.

Head Offlce : Parlvesh Bhawan, EastArjun Nagar, Delhi - 110 032.

E$IN / Telephone : 011-431 02030, Fax:22305793,22307078,22307079,22301932,22304948

f-*g I E-mail : cpcb@nic. in iTglfa/ Website : www.cpcb.nic.in
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CENTRAL POLLUTION CONTROL BOARD
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MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOW OF INDIA

F.no. Tech/04/RTVRDSl2020-21 I BO September 09,2021

To

Regional Director

Pollution Control Board

(South)

Nisarga Thimmaiah Road

7th D Main Rd, vanagaf

Bengaluru, Karnataka 560079

Sub: Transfer of RTI application no. ROSEZ/R/T121100016 seeking information under RTI Act,

2005

Ref: RTI application received in CPCB RD Chennai dated 12.08.2021transferred from MoEF &CC,

Regional Office, Chennai

Sir,

With reference to above RTI application, regarding information on submission of six

monthly compliance report of EC conditions from2012 to 2016 by the project proponent of the

Prestige Bella Vista residential project through email, if any may be sent directly to the applicant

with a copy to the Regional Directorate, Chennai. The copy of RTI application is enclosed.

Encl: As above

Yours faithfully
t.i

;f i.J
i!J

(II. D. Varalaxmi)
Regional Director

Copy to:

St. Anupkrishnan Viswanathamenon, Flat no. 7173, Tower 7, Prestige Bella Vista,

Ayyappanthangal, Mount Poonammale Road, Chennai - 600056

l"t fr
tl l9

(H.D.Varalaxmi)
Regional Director

&ftc frtflE T 1ta$) : qftfiq 6s, 77-tr, {riq (A{ fu, JrfiIr si@Fr6 st{, 3i{qr ary, fu-+eqr B-dr, ffi - E,oooec

Roglonal Dlrectorato (Chonnal) : Second Floer.77-t. South Avn'.;e tr.?rl Ambattur lndustrial Estate , Ambattur Taluk,
Thiruvallur District, Chennai - 600 058. Email : cpcbrdchennai@gmail.com

qqmcrqtGrl 
' 
cfti?r cfi, Tff.dcr.rq ffi- uo ot?.

Head Offlce : Parivesh Bhawan, EastArjun Nagat Delhi - 110 032.

E{qltf / Telephone : 01 1-43102030, Fax:22305793,22307078,22307079,22301932,22304948

f-to I E-mail : cpcb@nic. in tTcrfe / Website : www.cpcb.nic.in
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MINISTBY OF ENVIRONMENT, FOBEST & CLIMATE CHANGE, GOVT OF INDIA

R-II ]I.\'ITEIT

F.No. Tech/83/RTllRD-8LN2021 -22/

To

\re l4tr' September, 202 I

Yours faithfully

S - I f,n..^-u^".-
\g \ 1r13r-

(S. Suresh)

CPIO & Regional Director

Sub:

Ref-:

Sh. Anupkrishnan Viswanathamenon

Flat No. 7173, Tower 7

Prestige Bella Vista Ayyappanthangal

Mount Poonamallee Road

Chennai - 600056

Transfer of RTI application No. ROSEZ/R/Tl2ll000l6 seeking information

under RTI Act. 2005

RTI application received in CPCB RD, Bengaluru dt. l3th September, 202 I

transferred from CPCB RD, Chennai

Sir,

With reference to above RTI application, it is to be informed that Regional

Directorate, Bengaluru is not having six monthly compliance report of EC conditions for the

period 2012 to 2016 fumished by the project proponent of the Prestige Bella Vista

Residential Project through email as per office records.

"Documenls released un

Act 2005 Containinq'..1.o.+. L

5. 3 vr^."^ft--
Reoional uircctor \q'\ 1 \Zr'l g

ceNrnar- poiiuTlON coNr^RoL BoARD
ReqiJnal Dircclorale (South)

BenqalurJ

der RTI

.......Pa9es"

sqn?rrqffr{, qfr}lr cfi, $ Br{r ar6 Qffi- 11o "tr.
H.rd Otflc! : Parivesh Bhawan, EastA.jun Naga( Oelhi - 110 032.

$qEt / Telephono : 01'143'102030, Fax:22305793,22307078,22307079,22301932,22304948

f-+n / E{nail : cpcb@nic. in irTfi'tel wobsite : www.cpcb.nic.in

SPEED POST

Clffq fttflrd{ (<frul) , frs,i q-fi, q-Fr6, vw qi ftftq ro, frqqr +s, ;-* t-1, Frc-{,R, t'r{t - qe" .oq.

Regionsl Oireclor.lG (Sosth) : ' Nisarga Bhawan ', A-Block, l' & f Floors, Thimmaiah Road, 7. D - Main, Shivanagar, Bengaluru - 550 079.

({qIT / Telephone : 080-23233739. 23233821,23233996,23?33600,23232559,23226002,23222535, Fax r080-23234059

f-*g r g-mait : cpcoszo@yahoo.com, zobangaloro.cpcb@nic.in
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Online RTI Request Form Details 
RTI Request Details :-

   

RTI Request Registration number CPCBD/R/T/21/00097

Public Authority Central Pollution Control Board, Delhi

   

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address
Flat 7173, Tower 7, Prestige Bella Vista , Ayyappanthangal, , Mount Poonamallee

Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educational Status Literate

  Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Citizenship Indian

Is the Requester Below Poverty Line ? No

(Description of Information sought (upto 500 characters)

Description of Information Sought

Respected Sir, 

I would like to obtain certain details in public domain about Prestige Bella Vista Residential Complex with prior Environmental Clearance

letter issued by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur

Taluk, Kanchipuram District, Chennai-600056. 

1. Please let me know if the Project Proponent of the Prestige Bella vista residential project has been regularly sending six monthly

compliance report of the stipulated EC conditions from 2012 to 2016 to the respective office of the Central Pollution Control Board in hard

copies as well as by email. 

2. Please send me soft copies as well as hard copies of all half yearly compliance report of Prestige Bella Vista Residential Project starting

from 2012 to 2016. Please let me know the fee so that I can remit the amount on time. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Nodal Officer

Supporting document (only pdf upto 1 MB) Supporting document not provided

Print Close
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Final Status of   CPCBD/R/T/21/00097

Applicant Name ANUPKRISHNAN VISWANATHAMENON

Date of receipt 12/08/2021

Request Filed With Central Pollution Control Board, Delhi

Text of Application

Respected Sir,
I would like to obtain certain details in public domain about Prestige Bella Vista Residential
Complex with prior Environmental Clearance letter issued by MOEF&CC in Ref.
F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village,
Sriperumbudur Taluk, Kanchipuram District, Chennai-600056.

1. Please let me know if the Project Proponent of the Prestige Bella vista residential project
has been regularly sending six monthly compliance report of the stipulated EC conditions from
2012 to 2016 to the respective office of the Central Pollution Control Board in hard copies as
well as by email.

2. Please send me soft copies as well as hard copies of all half yearly compliance report of
Prestige Bella Vista Residential Project starting from 2012 to 2016. Please let me know the fee
so that I can remit the amount on time.
Thanking You,
Yours faithfully,
Dr.Anupkrishnan.V

Request document (if any) document not provided

Status REQUEST TRANSFERRED TO OTHER PUBLIC AUTHORITY as on 16/08/2021

Date of Action 16/08/2021

Remarks
Details of Public Autority :- Ministry of Environment, Forest and Climate Change. 
vide registration number :- MOENF/R/T/21/00217 respectively.
Note:- Further details will be available on viewing the status of the above-mentioned
new request registration number.

Print

Eng

Select Language: Public Authorities
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Online RTI Request Form Details 
RTI Request Details :-

   

RTI Request Registration number MOENF/R/T/21/00217

Public Authority Ministry of Environment, Forest and Climate Change

   

Personal Details of RTI Applicant:-

Name ANUPKRISHNAN VISWANATHAMENON

Gender Male

Address
Flat 7173, Tower 7, Prestige Bella Vista , Ayyappanthangal, , Mount Poonamallee

Road

Pincode 600056

Country India

State Tamilnadu

Status Rural

Educational Status Literate

  Above Graduate

Phone Number Details not provided

Mobile Number +91-9447527579

Email-ID anupkrishnanviswanath[at]gmail[dot]com

Request Details :-

Citizenship Indian

Is the Requester Below Poverty Line ? No

(Description of Information sought (upto 500 characters)

Description of Information Sought

Respected Sir, 

I would like to obtain certain details in public domain about Prestige Bella Vista Residential Complex with prior Environmental Clearance

letter issued by MOEF&CC in Ref. F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village, Sriperumbudur

Taluk, Kanchipuram District, Chennai-600056. 

1. Please let me know if the Project Proponent of the Prestige Bella vista residential project has been regularly sending six monthly

compliance report of the stipulated EC conditions from 2012 to 2016 to the respective office of the Central Pollution Control Board in hard

copies as well as by email. 

2. Please send me soft copies as well as hard copies of all half yearly compliance report of Prestige Bella Vista Residential Project starting

from 2012 to 2016. Please let me know the fee so that I can remit the amount on time. 

Thanking You, 

Yours faithfully, 

Dr.Anupkrishnan.V

Concerned CPIO Rajendra Kumar (IA-Infra-II)

Supporting document (only pdf upto 1 MB) Supporting document not provided

Print Close
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Final Status of   MOENF/R/T/21/00217

Applicant Name ANUPKRISHNAN VISWANATHAMENON

Date of receipt 16/08/2021

Request Filed With Ministry of Environment, Forest and Climate Change

Text of Application

Respected Sir,
I would like to obtain certain details in public domain about Prestige Bella Vista Residential
Complex with prior Environmental Clearance letter issued by MOEF&CC in Ref.
F.No.SEIAA/F430/ 2011- IA-III dated 16-10-2012 situated at Ayyappanthangal village,
Sriperumbudur Taluk, Kanchipuram District, Chennai-600056.

1. Please let me know if the Project Proponent of the Prestige Bella vista residential project
has been regularly sending six monthly compliance report of the stipulated EC conditions from
2012 to 2016 to the respective office of the Central Pollution Control Board in hard copies as
well as by email.

2. Please send me soft copies as well as hard copies of all half yearly compliance report of
Prestige Bella Vista Residential Project starting from 2012 to 2016. Please let me know the fee
so that I can remit the amount on time.
Thanking You,
Yours faithfully,
Dr.Anupkrishnan.V

Request document (if any) document not provided

Status REQUEST DISPOSED OF as on 13/09/2021

Date of Action 13/09/2021

Remarks Reply :- Please see the attachment on the subject matter.
Reply Document

Print

Eng

Select Language: Public Authorities

AvailableRTI Online
Version 2.0

An Initiative of Department of Personnel & Training, Government of India

 
HomeHome Submit RequestSubmit Request Submit First AppealSubmit First Appeal View StatusView Status View HistoryView History User ManualUser Manual FAQFAQ

Home Home | | National Portal of India National Portal of India | | Complaint & Second Appeal to CIC Complaint & Second Appeal to CIC | | FAQFAQ
Copyright © 2013. All rights reserved. Copyright © 2013. All rights reserved. Designed, Developed and Hosted by National Informatics Centre, New DelhiDesigned, Developed and Hosted by National Informatics Centre, New Delhi
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https://rtionline.gov.in/request/viewPDF.php?regId=ajdFY3VIbk90dGZ1ZnpkRWdNMmtpSXE1bFY4MzZSZGRLQVdqRFVQVm9pdz06OhjhILC1LaXPzxFdvRYtLLU%3D
https://rtionline.gov.in/request/allpa.php
https://rtionline.gov.in/index.php
https://rtionline.gov.in/guidelines.php?request
https://rtionline.gov.in/guidelines.php?appeal
https://rtionline.gov.in/request/status.php
https://rtionline.gov.in/request/status_history.php
https://rtionline.gov.in/um_citizen.pdf
https://rtionline.gov.in/faq.php
https://rtionline.gov.in/
http://india.gov.in/
http://dsscic.nic.in/online-appeal-application/onlineappealapplication/
https://rtionline.gov.in/faq.php
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4/27/2020 Gmail - complaint against the Prestige Bella Vista Project for violating the clauses in the Environmental clearance letter

https://mail.google.com/mail/u/0?ik=3c818f80f8&view=pt&search=all&permthid=thread-a%3Ar-174142003163605373&simpl=msg-a%3Ar-552780407… 1/3

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

complaint against the Prestige Bella Vista Project for violating the clauses in the
Environmental clearance letter
1 message

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Mon, Apr 27, 2020 at 3:57 AM
To: ro.moefccc@gov.in, menong@cag.gov.in, g.shankar@gov.in, secretary@prestige-bella-vista.com

Respected Sir,

I am lodging this complaint against M/s Prestige Estates Projects Private Limited and its subsidiary company Prestige
Property Management Services (PPMS) for gross violations of Environmental Clearance norms laid down in the EIA
clearance letter in Ref.F.No./SEIAA/FN/F430/ 2011- IA-III dated 16-10-2012. Please take up this matter urgently as the
Builder has given notice to withdraw all maintenance support of Prestige Bella Vista Residential complex from 30/04/2020
thus effectively closing this project affecting the livelihood of more than 10,000 members of this community.

Prestige Estates Projects Pvt Ltd obtained Environmental clearance for proposed Residential Complex Prestige Bella
Vista at Ayyappanthangal Village, Sriperumbudhur Taluk, Kanchipuram District on 16/10/2012. This project was cleared
by the 114th Meeting of the Expert Appraisal Committee for Building Construction, Coastal Regulation Zone,
Infrastructure Development and Miscellaneous projects held on 9th -10th July, 2012, Scope Complex, Lodhi Road, New
Delhi.

Prestige Builders unilaterally declared that the construction phase is complete by 31/03/2015 and started operational
phase without legal sanction (Completion Certificate) from CMDA for the last 5 years. But Prestige Builders claimed that
they have sanction in the form of Partial Completion certificate to run 25 blocks and clubhouse. But 8 blocks in this project
is operational without any form of Completion Certificate.

Prestige Property Management Services, a subsidiary of PEPL, is managing the Project for the last 5 years flouting all
norms laid down in the EIA clearance letter without legally handing over the Project administration to the legally
constituted Resident’s Association. No proper Audit of the Accounts of PBV Project is done and submitted to the
Association so far. They haven't uploaded half yearly compliance report in the PBV Project website for the last 7 years.

Now PPMS and PEPL has declared that the Project is running at loss and decided to withdraw maintenance service.
They gave a notice to the Association on 21/03/2020 that they are withdrawing from maintaining this Project literally
closing this Residential Project with effect from 30/04/2020 onward. As this is a large residential project under the
continuous supervision of Ministry of Environmental, Forest & Climate Change and the very fact that it involves the
livelihood of more than 10,000 people, I request you to intervene and take punitive action against the Management for
illegally withdrawing from maintenance service without officially transferring this Project to the elected Association.

I am enumerating the violations of Prestige builders and PPMS one by one.

1. The original proposal to moef&cc involved construction of 20 blocks of residential buildings and 1 block of club
house but PEPL got permission from CMDA to construct 33  blocks and one clubhouse. Prestige did not submit
any request for amended EC ( no amended Environmental clearance letter was uploaded in the website of the
project to increase existing blocks to 33 blocks).

2. The total estimated fresh water requirement was 806 KLD as per the EC letter but the actual requirement for 33
blocks constructed is 1200 KLD as estimated by an outside agency appointed by PEPL. The project mainly draws
water from Tanker lorry services and Metro water. Only 3 bore wells were activated in May 2017. The Project
haven't mentioned about procuring  water from Tanker Lorry service during operational phase in the original
proposal at all. Due to agitations by residents, they conducted a feasibility study to augment ground water supply
in November 2018. 4 bore wells were functional by March 2019 procuring 250 KLD high iron content water per
day. Bore well water was mixed with metro water (350 KLD per day) and the Tanker Lorry water (600 KLD per day)
without RO treatment.  Finally, prestige dug total of 7 bore wells by the end of 2019.
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3. Prestige envisaged a water treatment scheme in the original proposal which comprised of a multi-media sand filter
followed by activated carbon filter and a Reverse Osmosis membrane filter treatment as the bore well iron content
was very high of 1100 ppm. But  the RO treatment plant hasn't been erected so far. Many a times, the residents
are getting water worse than sewage water with foul smell. Residents had complained to the Project Manager of
PPMS several times but got no favorable reply so far.

4. Prestige proposed to provide 3769 car parks in this project. But the number was reduced to 2212 in the approved
building plan. They haven't so far announced the actual number of car park provided in the project. But they
admitted there are shortage of car parks. Further they planned construction of MLCP and the Association filed a
case against Prestige Builders to stop the construction. Case OS no. 105/2017.

5. For emergency power backup, 26 nos. of 750 KVA DG sets are proposed. But Prestige installed 13 DG sets only
so far. None of them are 750 KVA. The TNPCB allowed to install and operate 10 DG set of 720 KVA, five DG of
600 KVA and another five DG of 500KVA.

6. EAC gave clearance subjected to certain conditions which included Energy Conservation to be more than > 20%
and ensuring smooth turns or straight road instead of 90 degree turns at number of places. But Prestige didn't take
any steps to conserve energy by installing solar power plant in the roof tops as mandated by CMDA and Tamil
Nadu Government.

I request you make necessary steps to verify those violations and  make this project compliant to original clauses in the
EIA clearance letter. I request you to issue certified copy of compliant report only after the correction of these
violations by Prestige builders. 

I am hereby attaching following documents to support my complaint against Prestige Builders.. 

1. a) Minutes of the 114th meeting of EAC section 4.13.
    b) Approved building plan of Prestige Bella Vista
2.a) Survey report conducted by Thrust Geoconsultants Private Limited in 2018
   b) MOM dated 20/05/17 proving that 3 bore wells were in operational phase in May 2017
   c) MOM dated 24/03/19 showing that 4 bore wells were functional in March  2019.
   d) MOM dated 07/02/20 showing 4 functioning bore wells in Feb 2020.
3 a) MOM dated 02/02/2020 discussing that Prestige Builders are not ready to install RO plant to reduce the iron content
of bore well water.
   b) MOM dated 7/02/2020 (2d) Prestige Builders not ready to install RO plant to reduce the iron content of bore well
water.
4.a) OS No. 105/2017 in District Munsif cum District Magistrate Court,Sriperumbudur.    
   b) counter affidavit by Prestige Builder that they have permission from CMDA to construct Multi Level Car Park
5.    MOM dated 25/02/2019 states that 13 DG are completed and commissioned in this Project.
      

Thanking you,
Yours faithfully,

Dr.Anupkrishnan.V
Flat 7173, Tower 7, Prestige Bella Vista, Ayyappanthangal, Chennai-600056
Cell: 9447527579, 

11 attachments

1a. EAC report 4.13.pdf
163K

1 b.PBV CMDA DRAWING.pdf
2600K

2a.Prestige Bella Vista Draft water diving  Report_2018 (3).pdf
571K

2b. Gmail - MOM 20-05-2017 with residents.pdf
490K

2c. 2019-03-24_MINUTES OF THE ASSOCIATION MEETING.pdf
179K

2d.Gmail - MOM PBVFOWA-PEPL 07-02-2020.pdf
113K

3a.Gmail - MOM Residents Meeting 02 02 2020.pdf
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4a.OS 1052017 case in Munsif court.pdf
784K

5. 2019-02-25_MOM Prestige Meeting.pdf
190K

15b first partial cc.pdf
2004K

15c second partial cc.pdf
1153K
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ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

attaching supportive documents to my complaint against Prestige Bella Vista
Project
1 message

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Mon, Apr 27, 2020 at 7:42 AM
To: ro.moefccc@gov.in, menong@cag.gov.in, g.shankar@gov.in, secretary@prestige-bella-vista.com

Respected sir,
Here with attaching further documents in support of my complaint against Prestige Bella Vista Project dated 27-04-2020.
1. Email from Prestige Builders to Association dated 21-03-2020 stating its withdrawal from the project from 30-4-2020.
2. Email complaint to CMDA against PBV Project.
3. Counter affidavit by Prestige in District Munsif court, Sriperumbudur.

Dr.Anupkrishnan.V

3 attachments

notice from PEPL dated 21-03-20.pdf
37K

Gmail - complaint cum self notice to CMDA.pdf
137K

4b.Counter-From-Prestige-For-Injenction.pdf
20156K
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ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

Continuation of my compaint dated 27-04-2020
1 message

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Tue, May 5, 2020 at 7:41 AM
To: ro.moefccc@gov.in, g.shankar@gov.in, menong@cag.gov.in
Cc: secretary@prestige-bella-vista.com, pbvassociation@gmail.com

Respected Sir,
I am sending this email as a continuation of my previous complaint against Prestige Estates Projects Limited dated
27/04/2020.

I got new information from moef & cc website regarding further violations committed by PEPL. PEPL didn't upload in their
website or give to any of the flat owners a copy of the Environmental Clearance letter so far, officially. I, being a flat owner
in this project, has asked for a copy of EC and the entire half yearly compliance report submitted to moef&cc but PEPL
didn't oblige so far. It is a serious noncompliance on their part. I am attaching my emil dated 03-05-2020 requesting PEPL
to issue me a copy of EC.

Validity of Environmental Clearance letter of Presige Bella Vista with Ref.F.No./SEIAA/FN/F430/2011-1A-III dated 16-10-
2012 was expired in 2017. Its name was not included in the group of projects which had applied for extension/amendment
of EC as per the information available in the website of moef&cc. Prestige Real Estates Ltd is literally running this
apartment complex without environmental clearance and completion certificate.  

They haven't complied with the conditions laid down in the procurement of fresh water from bore wells and Chennai Metro
Water Services. Instead, they are getting water from Tanker Lorry Services mainly. According to the maintenance budget
of PBV Project 2019-20 published by Prestige Property Management Services, water procurement cost was shown as 3.9
crores. Project Proponent hasn't divulged the actual amount of water being procured from Metro Water Services so far. 

The electricity charges for the Common area was a whopping 4.5 crores. If they have installed solar panels as mandated
by moef&cc and CMDA, they could have saved electricity worth 4.5 crores per annum to TANGEDCO. I am attaching a
copy of the annual budget of PBV for 2019-20 published by PPMS.

I request you to take stringent action against the Proponents of Prestige Bella Vista Project and make this Project
environmentally compliant to avoid a Maradu Flat like situation in the future. I am an owner of one apartment in this
project and I am terribly worried about losing my lifetime earning which has already been invested with this project.

Awaiting your prompt action,

Yours faithfully,

Dr.Anupkrishnan.V
Flat 7173, Prestige Bella Vista
Ayyappanthangal, 
Mount Poonamallee Road
Chennai-600056

2 attachments

email requesting EC dated 3-5-20 to ppms.pdf
31K

PBV maintenance budget 2019-20
315K
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ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

Self notice to Chennai Regional Office of Ministy Of Environmental, Forest & Climate
Change
1 message

ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com> Sun, May 17, 2020 at 3:14 PM
To: ro.moefccc@gov.in, g.shankar@gov.in, menong@cag.gov.in

Respected sir,
I have sent you 3 emails dated 27/04/2020 and 5/5/2020 respectively, pointing out the non compliance of the norms laid
down in the EIA clearance letter in Ref.F.No./SEIAA/FN/F430/ 2011- IA-III dated 16-10-2012 of Prestige Bella Vista
Project. I have very clearly enumerated the violations committed by M/s Prestige Estate Projects Ltd with proof in those
emails and requested you to  to issue certified copy of compliance report only after the correction of these
violations.

But I am in receipt of a RTI reply from Chennai Regional office of  MOEF & CC on 07/05/20 intimating me that certified
copy of compliance report has already been issued to PEPL on 05/02/2019 wide letter F.No.EP/12.1/2012-13/SEIAA/16/
TN/0255. 

I have gone through the certified copy of compliance report and I would like to tell you that you have overlooked many
serious violations by the Project Authority while issuing the Certified Compliance Report. I am herewith enumerating the
serious violations committed by the PA which was overlooked at the time of  inspection conducted by your Chennai
regional office.

1. You wrote in your compliance report that Prestige obtained completion certificate from CMDA for 25 blocks
constructed. This statement is not correct. They have got only partial completion certificate. They didn't obtain any
certified compliance report from you before 05/02/2020. Hence the partial completion certificate obtained in 2016
have no validity. Please refer the attachments numbered 15b &15c in my email dated 27/04/2020.

2. You have declared that the remaining 8 blocks have been completed and ready for occupation. But the 8 blocks
have been occupied from 2016 December onward. You failed to enter these blocks and physically inspected
whether these blocks were occupied or not. These 8 blocks were provided with electricity. water & sewage and
Generator connection for the last 4 years. I am providing soft copy of handing over letter of  two apartments in 
Tower 1b and 15b in the incomplete 8 blocks for proof. (Refer Attachment 1)

3. There is absolutely no mention about Car Park Spaces at all in the compliance certificate. The PA has to provide
3769 car park space according the the 114th Meeting of the Expert Appraisal Committee  Meetings. I would like to
remind you that any compliance certificate without mentioning the compliance of car park space is not a valid one. 

4. There is no mention about the proposed Diesel power generating sets as a source of back-up power which is a
major non compliance. EAC meeting mandated 26 numbers of  DG generators of 720 KVA to be set up. PA has
commissioned only 13 DG so far in this Project.(refer attachment 5 of email dated 27/04/2020)

5. The inspection committee from Chennai RO of MOEF&CC failed to detect the false declaration given by Project
Authority regarding provision of safe drinking water.    (refer certified compliance report- II.Operation Phase.iv).
Prestige is procuring majority of water from Tanker Lorry Services by paying huge amount of money, about 3.9
crores per annum.(refer attachment to my email dated 05/05/20- PBV maintenance budget 2019-20)   Only 4 bore
wells are working in this project yielding only 200-250 KLD of non potable water of high iron content. Project
Authority categorically said in the MOM dated 7/2/2020 that they didn't have funds to install Reverse Osmosis
treatment plant to make it potable.(Please refer the attachments 2d &,3a in my email dated 27/04/2020).

6. Project Authority hasn't complied with Operational Phase - clause viii of the compliance certificate. Large area of
open spaces are converted to car parks, tennis court, STP and Piped gas bank violating all safety norms. Any
common layman can find out these violations by just comparing it with the Project building sketch.

7. Prestige Builders have given false declaration in the 11th clause in the Operational Phase in the Compliance
Certificate regarding installation of Solar Power System. PA hasn't erected any solar panels to provide solar
energy to illuminate common areas and street lights. They have paid 4.5 crores in 2019-20 to TANGEDCO as
Common area Electricity charges.(refer attachment to my email dated 05/05/20- PBV maintenance budget 2019-
20). I have attached recent photograph of the roof top of Tower 7 for proof. There are only 7 solar water heater
installed of which 5 were completely damaged. There is no roof top solar panel installed to tap solar energy at all.

8. Project Authority of Prestige Bella Vista hasn't provided me with a copy of Environmental Clearance Letter so far.
Please refer my email dated 03/05/2020 to Prestige Builders which was sent to you as an attachment to my email
dated 05/05/2020 to you.
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I request you rectify your mistake and take strict action against Prestige Builders. Please ensure that Prestige Builders
are complied with all norms of the Environmental Clearance before issuing fresh certified compliance report. I have
already filed a consumer case against Prestige to complete the project and obtain CC.

Thanking you,
Yours faithfully,

Dr.Anupkrishnan.V

5 attachments

DSC_0963.JPG
3233K

DSC_0969.JPG
3485K

DSC_0967.JPG
3351K

1a. Handing over letter tower 15.pdf
126K

1b. Handover documents tower 1.pdf
779K
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ANUPKRISHNAN VISWANATH <anupkrishnanviswanath@gmail.com>

Your Compliant against Prestige Bella Vista project-reg
1 message

RO MOEF&CC CHENNAI <ro.moefccc@gov.in> Tue, May 26, 2020 at 3:32 PM
To: anupkrishnanviswanath@gmail.com
Cc: "R. HEMANTH KUMAR" <up185@ifs.nic.in>

Sir,

With reference to your Email dated 05.05.2020 the details are attached here with for your information.

Regards,

Dr.C.Kaliyaperumal,
Director (S)
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